10

Joint Committee Interim Report
Hon'ble NGT matter- OA No. 121/2024 (WZ2) related to incident at
M/s.Amudan Chemicals Pvt. Ltd. Dombivli, Dist Thane, Maharashtra

1. The Hon'ble NGT (WZ) has constituted a committee in the matter of DA
121/2024 (WZ) vide order dated 24.05.2024 which is registered swo moto
on the basis of News item titled “Amudan Chemicals Pvt. Ltd. in Dombivli
East- 8 killed, 60 injured in boiler blast at Thane Chemical Unit"
appearing in The Indian Express dated 24.05.2024,

2. Hon'ble NGT vide aforesaid order directed to the joint committee to visit
the site and submit report. The ‘Terms of Reference' for the Joint
Committee is also provided in the aforesaid order. The Copy of the

aforesaid order is given as Annexure-,

The Joint committee comprising following members nominated by the
concerned department have carried out the site visit on 31/05/2024, the
copy of visit report is enclosed as Annexure-I1.

«  Shri Rajesh Mule, Deputy Engineer, MIDC Dombivali

*  Shri Sachin Bhele, Deputy Director, DISH, Kalyan

»  Shri Satyajit Chavan, Residential Nayab Tahsildar

»  Shri Rajendra D. Patil, Scientist ‘E', CPCB RD Pune

» Dr. Rajendra Rajput, Regional Officer, MPCB, Kalyan — Nodal

Officer

The pointwise details as per ToR in Hon'ble NGT order are given as below-
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3. ACCIDENT INVESTIGATION REPORT ALONG WITH CORRECTIVE

ACTION PLAN;

3.1. Directorate of Industrial Safety & Health (DISH), Govt of Maharashtra
carried out detajl investigation of the said industrial accident. DiSH
has submitted its report to the Govt of Maharashtra. A copy of the
report is also provided to the committee for the reference, same is
enclosed at Annexure-ll.

3.2. Following is mentioned about the ‘Occurrence of explosion and fire in
the factory’ in the said investigation report
3.2.1. The said unit was engaged in manufacturing of various

organic peroxides such as Methyl Fthyl Ketone Peroxide
(MEKF), Di Tertiary Butyl Peroxide (DTBP), Tertiary Butyl
Hydro Peroxide (TBHP). The manufacturing process of
Tertiary Butyl hydrogen peroxide (TBHP) is a highly
exothermic reaction.

3.2.2. On 23/05/2024, the synthesis of Tertiary Butyl hydro peroxide
(TBHP) was carried out in Glass Line reactor (GLR) (3 KL).
and the settling of Tert- Butyl Peroxybenzoate (TBPB) was
carried out in the 5S reactor (3 KL).

3.2.3. On 22/05/2024, at night in GLR (3KL), H,0, (1200 kg is
charged and the temperature of the reactor was brought to
around 17° C, Also, in the SS reactor (3 KL) there was making
of TEPE and at night, there was the activity of the stirring of
TBPE in SS reactor (3 KL).




3.2.4,

3.2.5.

3.2.6.

3.2.1.
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On 23/05/2024 at 09 am, operator had cooled the reactor
around 17° C and charging of H.50, of around 180 Kg was
charged from the H,50, can with help of vacuum pump. The
charging of 1 can (63 Kg) of H,S0, takes around 15 minutes,
Total 180 Kg was charged from the 3 cans taking around 40
to 45 minutes. Then, when the vacuum was released there
Was an increase in temperature and the temperature was
maintained below 25°C and the stirring was carried out for
around 2 to 2 % hours.

Thus, the charging of the remaining 210 Kg H.S0, from the 3
& ¥ cans was carried out at 11:15 am and the charging was
finished at 12:30 pm,

At 12:30 PM there was a lunch break till 1:00 PM. After lunch
break TBA of around 100-150 Kg was charged into the reactor,
soon after the charging was over by releasing vacuum, the
lemperature was increased rapidly leading to exothermic
reaction at 60 to 70°C and to control runaway reaction cooling
arrangement was insufficient. As the temperature increazed
inside the reactor pressure increased beyond bursting
pressure of 95 Kg/cm® leads to bursting of GLR (3KL).

Due to the explosion of the reactor, the shock waves and
tremendous heat, the adjacent SS reactor (3KL) containing
TEPB was also exploded due to the decomposition reaction of

TBPB exceeding the SADT temperature more than 60° C.
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3.2.8. Also, the M5 tank containing DMP was exploded which leads

3.2.9.

to the rupture of the tank due to forming explosive mixtures
with air on intense heating and the MEK tank was thrown
away at a distance of 7 meters from the original position.

Due to the presence of combustible liquid and flammable
liquids in the premises, the fire started in the factory and
spread rapidly to the adjacent factories. After the explosion
followed by fire the workers of the adjacent factory informed
the Fire brigade about the incident. The Fire brigade from
Dombivili MIDC reached the spot at 1:50 PM and started
extinguishing the fire. After some time other Fire brigade from
Kalyan Dombivli Municipal Corporation, Navi Mumbai
Municipal Corporation, Ulhasnagar Municipal Corporation,
Ambernath Municipal Council and NDRF Battalion No. 5 and
TDRF had conducted rescue operations and on 25.05,2024 at

3.42 pm the said rescue operations was stopped.

3.3. The said report also quoted the possible responsible reasons.

3.3.1

332

The workers had neither formal education in the chemistry of
reactions and handling of hazardous substances nor had
qualifications and experience in handling hazardous
substances. They were not competent to supervise such
handling within the factory.

On the day of incidence, there was no facility for control

addition of sulphuric acid through an addition vessel / glass
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flask. Sulphuric acid was directly charged into the reactor
from the sulphuric acid carboys through vacuum charging.

3.3.3. A safety relief valve was provided on the SS reactor (3 KL) but
the rupture disc was not provided. In the Case of GLR (3 KL)
neither a safety relief valve nor a rupture disc was provided
on it.

3.3.4. On the reactor system, there was no provision for an alarm
and interlock such as a utility failure alarm, agitator failure
alarm, High-temperature alarm or Alarm for a High rate of
addition of limiting reactant which is added at a controlled
rate. Also, there was no contral system installed in which the
raw material (limiting reactant) addition rate is controlled by
the flow control loop. The controlling parameter is reactor
tempearature,

3.35. The flow control valve or on-off valve (interlocked with the

reaction mass temperature and agitator tripping) was not

installed on the reactor,

4. DETAILS OF DECEASED PERSONS - EMPLOYEE/CONTRACT
WORKER/OTHER, AGE, LAST DRAWN SALARY, COMPENSATION PAID;

4.1. As per the details provided by the District Administration, total 13

PErsons were deceased on the spot,
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4.2. Compensations of Rs. 5.00 lakh each paid to 2 persons and District
Administration is in process to pay the compensation to the remaining
deceased persons.

4.3. Details of last salary drawn of permanent and contractual employee/
worker submitted by the industry to MPCB on 02/07/2024 and same

is enclosed herewith as Annexure-IV.

5. DETAILS OF INJURED PERSONS - EMPLOYEE/CONTRACT
WORKER/OTHER, AGE, LAST DRAWN SALARY, NATURE OF INJLIRY,
PERMANENT DISABLEMENT, IF ANY, DATE OF ADMISSION N
HOSPITAL, DATE OF DISCHARGE, COMPENSATION PAID:

5.1, A total of 68 people were injured and taken to differant hospitals for
treatment. Free treatment has been provided by the Government of
Maharashtra.

5.2. Qut of these 68 injured individuals, two casualties were reported later
in addition to the 13 people who died on the spot during the incident.

5.3. The details provided by the District Administration are attached in the
Annexure-V.

3.4, Details related to the compensation paid are awaited.

6. DAMAGE TO NEARBY STRUCTURES, IF ANY;

6.1. After explosion, the raw material finished product being combustible

and flammable caught fire. This fire spread into the adjacent factories
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as well. Due to the high intensity, many houses and industrial
establishments in the surrounding area have been damaged.

6.2, In addition to the unit in question, collapse of the structures was
observed in the adjacent units M/s. Mehta Paint and M/s. Saptvarna
Colourant having commaon boundary wall with the unit in question.

6.3. The committee also ohserved that the structures and manufacturing
equipment of other surrounding units has been damaged.

6.4. The committee also noted that some minor structures within an
dpproximately one-kilometre aerial distance were also damaged.
According to the information from the Tahsildar Office, a detailed
survey was conducted and minor and major damages have been
reported upte an approximate distance of 1.5 km.

6.5. As per the report of the Revenue Department, Kalyan Dombivli
Municipal Corporation (KDMC) and Revenue Department has jointly
conducted a panchnama of the incident site and total 980 residential
preperties and commercial properties in the surrounding area. Qut of
980 properties, 643 residential properties were minorly affected and
337 commercial properties were also affected (298 commercial
properties were minorly affected and 39 commercial properties were

fully affected),

7. ACTIONS TAKEN BY DISH AND MPCB AFTER THE ACCIDENT:
7.1. MPCB has issued Closure Directions vide No. MPCB/ROK/750,24,
Dated 23/05/2024 to the said unit M/s. Amudan Chemicals Pyt Ltd

and also issued voluntary Closure Directions to the adjacent 8 units.
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The copies of the these directions are enclosed herewith as
Annexures-\|,

7.2. MPCB has carried out survey of Chemical units located in MIDC area
Dombivali during 25/05/2024 to 28/05/2024 and issued Closure
Directions issued to 36 defaulter units. The list of total 45 units is
attached at Annexure-VII.

7.3. The DISH carried out detailed investigation and submitted report
categorially mentioning about the occurrence of the accidents,
possible responsible factors and remedial measures to be taken to

consider such accidents in future.

8. ENVIRONMENTAL DAMAGE IN TERMS OF AIR/WATER/LAND
POLLUTION AND MITIGATION MEASURES;

8.1. During the incident, due to explosion followed by fire, hazardous
chemicals/ material burned which resulted into air pollution.

8.2. MPCB informed that around 214.2 MT of contaminated waste has
been shifted to CHWTSDF for safe disposal,

8.3. According to CHWTSDF estimation, another 100 to 150 MT of
contaminated waste remains at the site and they are in the process
of removing it. They have also collected seven residue samples for
analysis to confirm the appropriate method of treatment and disposal.

8.4. MPCB conducted Ambient Air Quality Monitoring for 24 hours from
4:00 PM on 23/05/2024. As per monitoring reports the lower and
higher concentrations of PM10 level during 24 hours are 187 ug/m?
and 314 pg/m® respectively. (Standard of PM10 for 24 hours in
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industrial and residential area is 100 ug/m3). The AAQM Results is
attached at Annexure-VIII.

8.5. The committee observed some liquid spillages at the site however, no
significant quantities were noticed.

B.6. The committee was of the opinion that technical services from the
reputed institute/organization should be hired to estimate the
environmental damage in terms of air, water, and land pollution. The
committee opined to engage the services of the suitable technical
institute for damage assessment of environment due to said

incidence.

9. RECORD OF REGULATORY COMPLIANCE BY THE UNIT IN TERMS OF
EPA 1986, WATER (PREVENTION AND CONTROL OF POLLUTION) ACT
1974, AIR (PREVENTION AND CONTROL OF POLLUTION) ACT 1981,
HAZARDOUS WASTE (MANAGEMENT AND HANDLING) RULES 2016;
9.1. As per the information with MPCB, the unit had provided the following

infrastructure to control the environmental pollution,

9.1.1. Effluent Treatment Plant (ETP) of 1.5 CMD capacity
comprising primary treatment. Treated effluent was sent to
Common Effluent Treatment Plant (CETP) for further
treatment.

9.1.2. Stack was provided to LDO fired Thermopack.

9.1.3. Scrubber was provided to process reactor.
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9.2. The unit was having Consent to Operate having validity 31,/12/2028
under Water Act, Air Act and HW Rule. The Consent copy is attached
at Annexure-1X,

9.3, Industry has submitted onling HW returns for the 2022-23. Industry
has disposed HW 3 Kg in 21.09.2023, 21.12.2023, 18.04.2024 and
16.05.2024.

9.4. The unit was also submitted Pollution Audit Report under provision of
Environment (Protection) Act, 1986. The report is attached at

Annexure-X.

10. UNAUTHORIZED  CONSTRUCTION/ EXPANSION/INSTALLATION
CARRIED QUT BY THE UNIT, IF ANY:
10.1. MIDC informed that area of the plot is 700 sq. mtr. and MIDC has
permitted built up area 240 5q. mtr.
10.2. As per the records with MIDC, no unauthorized construction,

expansion/installation has been reported.

11. Record of Regulatory Compliance by the Unit in terms of Manufacture,
Storage and Import of Hazardous Chemicals Rules 1989 specifically in the
terms of HAZOP Study/ies, Safety Audit/s carried out in past 3 years

before the accident:

11.1. HAZOP study of the unit was carriad out in Dec 2020 by DISH
certified Safety Auditor Mr Dhananjay Jadhav (Register
No.MS/DISH/SA/J-006/2019) M/s. Dtech Engineering.




11.2.
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In the HAZOP study report the man ufacturing activity details. raw
material details, process flow and production process of organic
Peroxide was studies. Also, the studjes of activities like mixing of
chemical, charging of chemicals, the possible hazards generation of
static charged / splash fire, explosion / chemical / vapor explosian
are mentioned in the said report. The HAZOP Report is attached at

Annexure-XI.

12. HAZOP STUDY/IES, SAFETY AUDIT/S CONDUCTED AFTER THE
ACCIDENT ALONG WITH STATUS OF IMPLEMENTATION OF AUDIT
RECOMMENDATIONS AND ALSO IMPLEMENTATION OF
RECOMMENDATIONS OF MPCB AND DISH; AND

12.1.

12.2,

DISH have carried out detailed investigation and submitted report

categorially mentioning about the occurrence of the accidents,

possible responsible factors and remadial measures to be taken to

consider such accidents in future. DISH has carried out study after

the accident and submitted recommendations.

To avoid reoccurrence of such incidence in future following remedial

measures are suggested by DISH :-

12.2.1. The facility for control addition of sulphuric acid through an
additional vessel / glass flask shall be made.

12.2.2. On the rector system provision of alarm and interlock such
as utility failure alarm, agitator failure alarm, High
temperature alarm for High rate of addition of limiting

reactant which is added at controlled rate shall be provided.




12.2.3.

12.2.4.
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P

Flow control valve and / or On-Off valye for raw material
shall be installed such that raw material (limiting reactant)
addition rate should be controlled by flow control loop. The
controlling parameter is reactor temperature. And FCV
and/or On-0ff valve should be interlocked with the reaction
mass temperature and agitator tripping.

A HAZOP study for the entire process shall be carried out
by specialized expert and recommendations thereof shall
be complied with,

Workers and the operator shall be trained well-designated
Training Programme for operation and working staff
regarding handling of hazardous chemical and hazardous
associated with it, and the same shall be periodically
refreshed with the |atest information available within the

SCope.

13. PROFIT AND LOSS STATEMENT FOR THE UNIT FOR PAST 3 YEARS
PRIOR TO THE ACCIDENT.

13.1.

The profit and loss statements of year 2021-2022 and 2022-2023
are submitted by industry to the MPCEB an 01/07/2024 and same

are enclosed herewith as Annexure-Xil.

14. The photographs taken during the visit of the committee are attachad

herewith as Annexure-Xl1,
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15. The committee humbly submits before Hon'ble NGT to consider this
report as interim report and allow time to submit the final report including
environmental damage assessment with help of the reputed technical

institute/organisation.

Date : 02/07/2024 Dr. RajendraRajput,
Place : Kalyan Regional Officer, MPCB, Kalyan —
Nodal Officer




Annedure-T

{Pune Bench)

BEEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

THROUGH PHYSICAL HEARING (WITH HYBRID CYFTICHN)

Original Application No.121/2024{WZ)

News item titled *Amudan Chemicals Pvt. Lid. in Dombivli East-
8 killed, 60 injured in boiler blast at Thane Chemical Unit"
appearing in The Indian Express dated 24.05.2024.

Date of hearing: 24.05,2024

CORAM: HON'BLE MR. JUSTICE DINESH KUMAR SINGH, JUDICIAL MEMEER
HON'BLE DR. VIJAY HULKARNI, EXPERT MEMBER

Respondent : M Manasi Joshi, Advocate for MPCE

ORDER
1. We have perused the report of the learned Registrar of this Tribunal
dated 24.05.2024 in respect of news item published In The Time of India
dated 24.05.2024 titled *B die, 52 hurt in chemical unit blast in dense

Dombivli MIDC",

2, This Original Application is registered suo-moto on the basis of
above-mentioned report of learned Registrar as well as news item
published in The Indian Express dated 24.05.2024 titled "Amudan
Chemicals Pvt. Ltd. in Dombivli East 8 killed, 60 injured in boiler blast at

Thane chemical unit®,

3 As per the newspaper reports, a boiler explosion took place in a
chemical industry in Dombivli (East) of Thane District in Maharashtra on
Thursday afternoon. The name of the Chemical Industry is recorded as
Amudan Chemicals Pvt. Ltd., wherein it is reported by the Officials of
Halyan Dombivli Municipal Corporation (KDMC) that the boiler explosion
happened in Phase- 2 of the Dombivli MIDC area around 1.40 pm,

affecting adjacent factories and houses. The explosion was heard in a
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radius of two kilometers and the window panes of nearby houses in the
buildings in 500 mirs. radius were shattered due to the impact. A smoke
cloud could be seen billowing from the factory, A photograph of the same

is also given in the newspaper.

4. It is further reported in the newspaper that a fire brigade official
said that the Amudan Company, owned by Malay Mehta, is dealing into
hardener [chemical] manufacturing, where two-three blasts followed the
main blast. The impact was such that four companies nearby were
gutted. People working in and around Amudan were thrown off Due to
the presence of chemicals within the premises, there were two more
explosions, Metal objects were flung around in a radius of about 500

mirs.

5, It is further reported in the newspaper that the KDMC had pressed
nearly 12 fire engines, 16 water tankers and 50 foam drums for rescue
operations. In this eceurrence, 8 lives were lost and 60 were injured. As
per the preliminary information, those Lilled were working in
neighbouring factories. The cause of the explosion is still not known. In
the year, 2016, a similar explosion took place at a company in Dombivli

MIDC in which 12 people were killed.

6. It is further reported in the newspaper that the boiler in the factory
was not registered under the Indian Boiler Regulations, 1950. Large
number of people are feared trapped in the factories around the chemical
factory and efforts are made to rescue those people. All most-hazardous
industrial units falling under the red category are directed to have been
closed down immediately, which would be given option to shift to another

location or change the usage (category).

7. Looking to the seriousness of the occurrence, we are inclined to

take cognizance of this occurrence suo mofo and direct the Registry to
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implead following parties as respondents in the present Original

Application;-

(i}, Maharashtra Pollution Control Board
through Member Secretary
Kalpataru Point, Znd floor,Opp, PVR Theatre, Sion (E),
Mumbai-400022 Maharashira
Email - maimpch. gov.in

llil.  Maharashtra Industrial Development Corporation
through Chief Executive Officer
"Udyog Sarathi™, Marol Indl. Area,
Mahaksli Caves Road, Andheri [East),
Mumbai - 400 093,
Tel: 022-474883 127473846099 f4T7484670
Email - cenfimideindia,org

liii). District Collector -Thane
Collector Office, Court Naka,
Thane (Wesat), Pin 400601
Telephone : +91- 22 - 25347444
E-mail: collector. thanefimaharashtra.gov.in

(iv). Central Pallution Control Board
through Regional Directorate
Survey No. 110, Dhankude Multi Purpose Hall,
Baner Road, Baner, Pune - 411045
Tel: 020-299]1 2772 & 020-2991 2773
E-mail - pratik.cpebiigov.in
[v}. Directorate of Industrial Safety and Health
Kamgar Bhawan, 5th Floor, C-20, E-Block, Opp R.B.L,
Bandra-Kurla Complex, Bandra (E), Mumbai-400 051,
Tel.-+91 22 26572504/ 00 / 22 | 58
E-mail- dirdish.mum-mhiEigoy.in

{vii. AMUDAN CHEMICALS PRIVATE LIMITED
through Directors- Malay Mehta and Sneha Malay Mehta
W-229, MIDC Phase 1l, Manpada Road,
Dombivli [(Bast), Thane 421203,
E-mail:- amudanchemicalsigmajl com

8, We also deem it appropriate to constitute a Joint Committee

comprising one Member each of:-

{i). Maharashtra Pollution Control Board:

(ii}. Maharashira Industrial Development Corporation;

{iii). District Collector ~Thane:
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fiv).

[w)-

Central Pollution Control Board; and

Directorate of Industrial Safety and Health.

9. The Maharashtra Pollution Control Board (MPCE} shall be the

nodal agency for coordination and logistic support.

10.  The Committee is directed to visit the site in question within two

days positively. Following shall be the Terms of Reference for the Jaint

Committes along which the report is required to be submitted by the

Commiites:-

Accident Investigation Report along with corrective action
plan;

Details  of deceased persons -  employes/contract
worker/other, age, last drawn salary, compensation paid;

Details of injured persons - employee /contract worker /other,
age, last drawn salary, nature of injury, permanent
dizsablement, if any, date of admission in hospital, date of
discharge, compensation paid;

Damage to nearby structures, if any;

Actions taken by DISH and MPCB after the accident:

Environmental damage in terms of airfwater /land pollution
and mitigation measures;

Record of Regulatory Compliance by the Unit in terma of EPA
1986, Water (Preverntion and Control of Pollution) Act 1974,
Air [Prevention and Contral of Pollution) Act 1981, Hazardous
Waste (Management and Handling) Rules 2016;

Unauthorized censtruction/expansion/installation carried
out by the unit, if any;

Record of Regulatory Compliance by the Unit in terms of
Manufacture, Storage and Import of Hazardous Chemicals
Rules 1989 specifically in the terms of HAZOP Study/ies,
Safety Audit/s carried out in past 3 years before the accident:

Fage d of 5
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10, HAZOP Study/fies, Safety Audit/s conducted after the
accident slong with status of implementation of Audit

recommendations and also implementation af
recommendations of MPCB and DISH; and

11,  Profit and Loss statemnment for the unit for past 3 vears prior o

the accident.

11, The Committes shall submit its report within one month,

12. We further direct that the Member Secretary, MPCB shall ensure
that an Officer not below the rank of Regional Officer shall be personally
responsible in carrying cut the investigation and the said Officer shall

appear before this Trbunal on the date fixed by us with action taken

repart,

13. The report in the matter be submitted by MPCB through e-filing by
using portal of NGT in the form of searchable PDF/OCR Support FDF and

not in the form of Image PDF,

14. A copy of this order be communicated to the above-mentioned

Committee and respondent No, & forth-with for compliance.

Put up this matter for larther consideration on 03.07, 2024

Dinesh Kumar Singh, JM

Dr. Vijay Kulkarni, EM

May 24, 2024

Driginal Application No.121/2024{WZ)
P Er
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P e

Visi of the joint committee with reference to Hon'ble NGT Order OA
121/2024 (W2) related to incident at Amudan Chemicals Pyt. Ltd. Dombivii

e

i S

The Hon'ble NGT (WZ} has constituted a committee in the matter of OA
12172024 (WZ) vide order dated 24.05.2024 which is ragistered suo moto
on the basis of News item titled “Amudan Chemicals Pvt. Ltd. in Dambivli
East- 8 killed, 60 injured in boiler blast at Thane Chemical Unit" appearing
in The Indian Express dated 24.05.2024,
Hon'ble NGT item titled “Amudan Chemical (P) Ltd., Dombivali (F) 8
killed, 60 injured in boiler blast at Thane Chemical unit” appearing in the
Indian Express dated 24/05/2024) and directed to the joint committee to
visit the site and submit report. The 'Terms of Reference' for the Joint
Committee is also provided in the aforesaid order.
The following members, nominated by the concerned department, carried
ourt the site visit on 31,/05/2024,

*  Rajesh Mule, Deputy Engineer, MIDC Dombivaii
-« Sachin Bhele, Deputy Director, DISH, Kalyan

»  Satyajit Chavan, Residential Nayab Tahsildar

*  Rajendra D. Patil, Scientist ‘E'. CPCB RD Pune Dr. Rajendra

+  Dr. Rajendra Rajput, Hﬂgmnarﬂﬁlt}er MPC Board, Kalyan -Nodal
Officer

Following is some of the key observations made durmg visit.
1) It was reported that the explosion began between 1:30 and 2- 00 PM
on 23/05/2024 and that the fire continued until late at night.
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3)

4)

6)

7)

8)

9)

10)

T
E:h?;;::::;:j::: IEEIEI the structures of the unit have collapsed
" it 14 e BDris are spread across the unit area.

'tIn question, collapses of the structures were
observed in the adjacent units, M/s. Mehta Pal
L i e aint and Mjfﬁl Saplua.rna
The committee also observed that ’d':II stErlu Etw“h B
2quipment of other surrounding units ha e T

ve been damaged.

According to the information provided by Residential Nayab Tahsildar,
total of 15 units sustained damage to their civil/building structures.
MPCB officials informed that MPCRB issued voluntary closure orders
to the 8 adjacent units, immediately after the blast & fire incident.
MPCB also informed that 214.2 MT of contaminated waste have been
shifted to CHWTSDF for safe disposal and about 100 to 150 MT of
contaminated waste remains at the site. CHWTSDF is in the process
of removing the waste, Seven residue samples of the waste have

collected for analysis to confirm the appropriate method of treatment

and disposal.
MPCB conducted Ambient Air Quality Monitoring for 24 hours starting

from 4:00 PM on 23/05/2024..
The committee observed traces of liquid spillages at the site; however,

no significant quantities were noticed.

The committee also noted that minor structures within an

approximately one-kilometre aerial distance were damaged.

According to the information provided Residential Nayab Tahsildar, a
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11)

12)

detailed survey was carried out, and minor and major damages have
been reported up to an approximate distance of 1.5 km.

The committee has requested represantatives from the concerned
department to provide relevant information as per the Terms of
Reference mentioned in the ‘para 10' of the aforesaid order within 10

days.

The committee is also of the opinion that technical services from the

national level reputed institute/organization should be hired for the

assessment of environmental damage in tarms of air, water, and land
pollution, The committee requested MPCB to expedite the process as

soon as possible.

MName of the officer

Signature

Rajesh Mule, Deputy Engineer,
MIDC Dombivali

e

Sachin Bhele, Deputy Director,
DISH, Kalyan

Satyajit Chavan,
Residential Nayab Tahsildar

Rajendra D, Patil, Scientist o
CPCB RD Pune

i
%
¥

Dr. Rajendra Rajput, Regional Officer,
MPC Board, Kalyan

e

L

Date of visit

May 31, 2024
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| Arnnaxu~re -TI— ‘ ’?1:

: Government of Maharashira
{“‘ ' Directorate of Industrial Safety & Health |§___
prei Office of Joint Director, i
Indu:thl Safety & Health, 3% Floor, Gandhi Tower, Near Jokor Cinema, Bail Bazar, Ky
Phing:- 0251-2207042, E-mail ID: dishkal il.com
NoJDISH/Visi'SGB/ 33 3 II

| Dun:»!f 4 JUN 2024

kﬁmﬂ:ﬂaﬂ the visil remarks did, 23052024 1w Oceupier/Manager of M/s. Am
Chemicpls Pvt Ltd,, Plot No. W-229, M.LD.C. Phase 11, Manpada Road, Dombivalj (East
Kalyan, Tal - Kalyan & Dist-Thane 421204 pasting in Inspection Book & early compliance,

| [S.E%e!t]

Deputy Director,
i Industrial Safery & Health, Kalyan




1.

M/s. Amudan Chemicals Pyt Lid.,
Plot No, W-229, MLLD.C. Phase 11, Manpada Road,
Dombivali (East) Kalyan
Tal - Kalyan & Dist-Thane 421204,

On receipt of the telephonic message from the MARG member from Dombivali, I, visited
the factory on 23.05.2024 @ 2:00 pMm 10 enguire into the explosion that took place in the
factory @ 1:35 PM on the same day which resulted into fire and an offsite emergency,

2, Shri. DB, Gore, Director, Directorate of Industrial Safety & Health, Maharashtra Shri
5.8, Joshi, Ji. Director, Kalvan, Shri LK. Gorane, Dy. Director, DISH were also present
at the accident spot,

3. A total of 13 workes died, and 67 persans were injured in this ingjdent The injured
workers were immediately taken tq AIMS Hospital, JCON Hospital, and Shastri Hospital
KDMC and other hospitals in Dombivli east m after a rescye Operation was launched. A
tolal of 36 nearby industrial establishments have been verified by the Police department in
connection with the blast incident, and the following industrig] establishment workers
were found missing. later, the dead bodies were identified by relatives /DNA sampling,
Below is the list of deceased workers due 1o accident,

I'S_r. No| Name of Age ! Sex Name of the Whether Whether |
deceased factory where Factory Registered under
workers the deceased Worker / ESIC/WC

worker was Contract

| employed Worker _J

1. Mrs. Rohini |24 Female |Amudan Staff Registered under

Kadam Chemicals Pyt, Eqsm.
Lid., 5.NO -
| 2417421857
2 |Mms Riddhi (3% | Femalo Amudan Staff egistered under
Khandwilkar Chemicals Pyi, SIC.
Lad,, NS.NO. -
417421616
3. Mr. Dhaval 29 Male  |Amudan Staff ot registered
Vaghani Chemicals Pyt ESIC,
L Ltd,, |
['4. Mr, Ravi 45 |Male  |Amudan Factory egistered under
Rajbhar Chemicals Pvt,  [Worker IC. |
| Lid,, NS.NO - |
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| 3517457747
5. Mr. 4% |Male  |Amudan Factory egistered under
Satvanarayan Chemicals Pvt.  |Worker SIC.
Rajbhar Lrd., NS, NO
B B517457791
E Mr. Mang 54 |Male Amudan Contract gistered under
Jondhate Chemicals Py worker of SIC.
Lid., Disha INS. NO
= Enterpriﬁ 34 ] ?34-1-:‘-&_]"_ =
7. Mr. Sirgjuddin (24 [Male Amudan Contract Registered under
Ahmed Chemicals Pvt,  |worker of  [ESIC.
Lid,, Kishore NS. NO -
Prabhakar 1697647 |
Gulhane
5. Mr. Bharat 43 |Male  |Amudan Conitract gistered under
Jaiswar Chemicals Pyt, worker of SIC.
Lid., Kishore NS. NO -
Prabhakar 416091051
1l Gulhape -]
9. Mr. Mano 35 Male  |[Amudan Contract gistered under
Chavan Chemicals Pyt |worker of SIC.
Lid., Poonam 5. NO -
Enterprises 415848558
0. Mr. Manish |22 Male |Amudan Contract gistered under
Kumar Dag Chemicals Pyt worker of SIC,
Led,, Poonam 5. NO -
Enterprises 3416802910
1. |Mr. Rakesh 49  |Male Saptavarmna Contract gistered under
Rajput Colors Pyt Led, |worker of SIC.
W - 230, MIDC, Colourmax 3 NO-
Phage - 2, Dyestuff Pvi. [S609503478
Dombivii, Led.
[2.  |Mr.Vishal 42 (Male  |Cosmos Factory egistered under
Poundwall Company worker IC,
NO-
17424412
13, Mr. Jai Sarkar |26 Male |Cosmos Factory Registered under
Company worker ESIC.
INS NO-
| 3417428289 N
4. Kalyan Dombivij Municipal Corporation, Navi Mumbaj Municipal Corporation,

Ulhasnagar Municipal Corporation, Ambernath Municipal Council and NDRF Battalion
No. 5 and TDRF had conducted rescue uperations. On 25.05.2024 a 3.42 pm the said
fescue operation was stopped,
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List of Industrial establishments affecied by the explosion & fire al Mis. Amudan
Chemicals Pvt, Lid,,

[ Sr. N, | Company Name and Address =
1.

Wagihai Enterprises

Plot no. W-233, M.LD.C. Phase 11, Manpada Road,
Dombivali (Fast) Kalyan

Tal — Kalyan & Dist-Thane 421204

Neo orgo Chem LLP Plot N, W-222, Phase I1Dombivali PHASE .
1 MIDC.SONARPADA, DOMBIVALT K4 Thane

| Thane

Umega Fine Chemicals, Plog No. w-130,Phase Il Dombivali Dist,

| Omega Fine Chemicals, Plot No. A-88,Phase 11, Dombivali Dist.

E

Mehta corporation
Plot no. W-228, M.L.D.C. Phase 1. Manpads Road,
Drombival; | East) Kalyan

Tal — Kalyan & Diist-Thane 421204

Auto Car Color & Coating Pyt Lid,

Plot No.734, M.ILD.C. Phase II, Manpada Road,
Dombival; (East) Kalyan

Tal - Kalyan & Dist-Thane 421204

S.D.A. Industries Limited

Plot no. W-227, M.LD.C. Phase I, Manpada Road,
Drombivali (East) Kalvan

Tal - Kalyan & Dist-Thane 421204

-

| Brisk Chemical, Plot No. W-221, PHASE -1
MIDC.SONARPADA, DOMBIVALL Kalyan, Thane

Modern Industrial Gases, W-170/1, PHASE - II

10.

MIDC,SONARPADA,DOMBIVALL Kalyan, Thane
Mr. Vighnahar Chemricals, Plot no, W.225. PHIASE - I —
MDC,SDNARPAD&DDTHEWHLLK&IM Thane

Vinayak Tech Plasticchem Py, Ltd.,
Plot no. W- 225, PHASE -l
MIDC.SDNARPADﬁ,DGh{Bﬁ'ALI.HEEFan, Thane

12,

Deccan Colors & Chemicals Pvt. Lid, |
Plot no. W-232, M.ID.C, Phase [I, Manpada Road,
Dombivali (East) Kalyan |

13,

FPlot no. W-130, Sonarpada, manpada Road, MIDC phase 2,
Dombivali,

14,

Cosmos Engineering, PHASE - []
M IDE,S(}HARFADﬁ,Dﬂh!BWAL[J{aim Thane

Kaushal Chem ical, PHASE -]
hﬂDE.SﬂNﬁRPADﬁ.DUMEWﬂLI.KaJ}mn. Thane

16,

Metro godown, Mhatre copmpound, PHASE - ]
MIDC,SHH&RPMA.DGMBWA LI Kalyan, Thane

Saptavarna Colorants Pyvi, Ly, '
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5. Due to the high intensity of the saig chemical accident, many houses and incustrial
establishments in the surrounding area have been damaged and lives have been lost, Ag
per the report of the Revenue department, Kalyan Dombivii Municipal ¢ orporation and

6. Observations at the affected M/s. Amudan Chemicals Py, Lid,, :
After the incidence following situation was found during the enquiry;
L. The factory shed. the compound wall, factory building structure having | floor with MS
platform was completely collapsed dug to explosion,

il. A crater size of around 15 feet dinmeter & sbout 7 feet deep is formed due to explosion in
the factory.

iii. Due to explosion shock waves, the adjacent factories building, structures, roofi etc.
collapsed, Glass window pancls & door panels/shutters, ete, of fhe residential and
commercial buildings in the surrounding area got damaged,

¥, The GLR (3 KL) was totally shattered nto pieces and the §§ reactor (3KL) too was
shattered into pieces. The M8 platform along with the structure was thrown away from the
actual location,

V. The Di Methyl Phalate (DMP) tank exploded and was found ruptured. The MEK tank
was thrown away at a distance of 12.8 meters from the actual location.

vi. TheSS reactor, which was not in use, located at a distance of 7 meters from the GLE, was
thrown away at a distance of 70 meters, and the SS blender was thrown away at a distance
of 100 meters from the actual location,

vil. Afler explosion, the faw material finished product being combustible and flammable
caught fire, This fire spread into the adjacent factories,

) Saptavarna Colorants Pvt, Lnd.
Plot no, W-| 30, Sonarpads, manpada Road, MID¢ phase 2, Dombivali,

b) Cosmos Engineering, PHASE - [ MLDC.SGNARPADJGL.DGMBWALLKM}«M,
Thane

¢} Kaushal Chemical, PHASE . I MIDC,§ DNHRP.{D,*’L,D{]MBWALLKEI}*M,
Thane



%46

e) Metro Company Godown, PHASE -

MIDC SONARPADA LOMBIVALLKS |y

An

A still Pics of M/s. Amudhan Chemicals, Before explosion

}:hn devasted lactory after explosion and fire

Page 5 of 22



A crater formed due (o the explosion of the reactor at the original
pasition of the reactor
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1i

29

The dislocation MEK Tank [rom the original position

|
|

Visited the factory again on 25/05/2024 and 29/05/2024 to carry out further enquiry of

incidence, The following activities were carried out during the visit,

- T obtained the sketch of the actual layout, and machine layout showing the position of the

storage tanks, S8 reactor, glass linc reactor, blender, chilling plant, office on the fira
fMoor, storage of raw material, and finished goodds_ Annexure-| )

I have collected information about the latest plan approved by my office, which shows
that the Plans were revised vide letter no, DISHPLN/DBD/ 147/2009/1 37 did.
220052007, The approved plan shows that mixing vessels, reactor vessel, nuich filter,
receiver, condenser, flask, baby boiler, oil expansion tank, vacuum pump ete, were
installed in the premises. {Anncxure- 2)

[ have obtained a report of examination of pressure vessel - 5§ reactor of 3 KL (Eq no.
SSR-02 ID NO. PYO2,MOC-SS, installed in 2023), GLR resctor ne. 3 KL (Eq no. GLR-
O ID NO. PV03,MOC-MS/GLR installed in 2023), Blending vessel 1.5 KL (Eq no. BV-
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L3

a)

011D NO. PV04,MOC-SS, installed in 2005),
FVDI,MOC-SS),

on dated 23/09/2023, The hydarulic examination,

in form no-13 obtained from competent person

o

85 reactor KL (Eq no. S5R-01 1D NO,
Mr.Dhananjay Jadhay

ultrasonic test was carmied out on

23/09/2023, and it was observed that ultrasonic tests revealed that

Sr. no Shell thickness Dish thickness l
}; S8 reactorno. 2 | 4.2 mm 4,11 mm 4.22 mm, 4.30 mm _‘
L:-: 1.GLR reactor | 16.02mm 16,13 mm | 18.22 mm, 18,30 mm ]

Risk Assessmentd job safety analyvsis, HAZOP study, Safety Audit

Diec 2020 by Mr.Dhananjay Jadhav of Ms. Diech Engineering,
I have recorded the statement of Mr. Ganesh Ashok Musale, Supervisor of M/s, Amudan
Chemicals Pyt Lid., Dombivli,

m thie

The factory manufactures various organic peroxides such
Peroxide (MEKP), Di Tertiary Butyl Peroxide{ DTEP),
(TBHP),

b) On 23/052024,

uiries an

were stored in the factory.

(= &t

it is

was carmmied out in

as Methyl Ethyl Ketone
Tertiary Butyl Hydro Peroxide

in the factory there was the following raw materials and finished goods

St.No. | Name of Chemicals | Mode of | Total quantity | remarks ]
slorage stored
L. Methyl Ethyl Ketone | 8§ tank of 20| 10 MT Raw Matcrial
(MEK) KL capacity
2. Di  Methyl Phalate | S5 tank of 20 | 20 MT Raw Material
(DMP KL capacity
3. |Hydrogen Per Oxide | 40 Drums 7o 8 MT Raw Material |
{H202)
4. | DEG 40 Drums 9.5 MT Raw Material
5. |TBA 40 Drums 6.6. MT Raw Material
6, | Benzoyl Chloride & Drums 2MT Raw Material
7. | Sulphuric Acid 14 cans (63 kg | 882 Kg Raw Material
each),
8. | Methanol 6 Drums 930 Kg Raw Material
g, Di  Tertiary Butyl | Plastic Cans T Kg Finished Goods
Peroxide{ DTEP)
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10. | TBPB- Plastic Cans approx. 30 Kg | Finished Goods |

1. | MEKP FG 50 Plastic Cans | 3 MT Finished Goods

12, | MEKP FG 40- Plastic Cans | 1.5 MT Finished Goods
| 13 |MEKPLG-13 Plastic Cans 1.5 MT Finished Goods
__ 14. | Cobalt .| | around 1.5 MT | Finished Goods

The following equipment were installed and ysed in manufacturing activity on the ground
floor in the shed.

Sr. No. | Name of equipment Equipment 1D Installed on
1. |55 reactorof 3 KL Eq no. SSR0Z ID NOJ 2023
PVO2MOC-55
2, | GLR reactor no. 3 KL Eq no. GLROI ID NOJ 2023 b
PVI3MOC-MS/GLR
3. | Blending vessel 1.5 KL Eqg no. BVOl ID NOJ| 2005
PVN.MDDES,
4. | 88 reactor | KL Eq mo. SSR-O1 ID NOJ 2005
PVl MOC-55
5. | Vacuum pump and ejecton -
(THP & 5 HP)}
6. | Chilling Plant 42TR 2023
i Cooling tower - —

Also, in front of the main gate inside the factory, there was an office on the first floar;
next o the office was a store.

The Factory is registered under Section 85 of the Factories Act, 1948 The factory is
engaged in manufacturing activity in relation to Chemical Industries — Electrochemicals {
Peroxides) industries listed under Sr. |7 of the First Schedule of the Factaries Act,
1948 Hence the factory is carrying out Hazardous process as defined under section 2{ch)
of the Factories Act, 1948,

The factory license bearing no. 10018373 is found renewed till the year 2025, As per the
application for renewal of licence in form No; - OI, 1t is revealed that Mr. Kinti Gokuldas
Mehta, Director is the Occupier of the factory, But, as per letter dtd. 29/05/2024 by Mr
Kirti Mehta it was reported that, he had resigned from the position of Director of M/s,
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h)

per the Register of Companies, Mumbai, it is revealed that My Malay Pradeep Mehta and
Mrs Sncha Malay Mehta are the Directors of the Mys, Amudan Chemicals Pyt Lid,
Hence, Mr, Malay Pradeep Mehta and Mrs, Sneha Malay Mebta are the fCCupiers as per
Section 2 (m)(n) of the Factories Act, 1948

plan and detailed disaster control measures for his factory,
On the day of incident 237052024, at 1:30 PM, there was the manufacturing of TRHP in

On the day of the incident, 23/05/2024, the follewing workers were working in the
factory incidental to the TRHP manufacturing process.

Sr. No. Name OFf Worker Nature of wark

1} | Mr. Ravi Rajbhar Operator

2) | Mr. Satyanarayan Rajbhar Oiperator

3) | Mr. Sirajuddin Ahmed Helper

4) | Mr, Bharat Jaiswar Helper

3) | Mr. Manoj Chavan Helper

6) | Mr. Manish Kumar Das Helper
|

i)

1

k)

i)

The manufacturing process of Tertiary Butyl hydrogen peroxide (TBHP) is a highly
exothermic reaction. Exothermie reaction means the release of Heat during the reaction

It was revealed from the recorded statement of Mr. Ganesh Musale, that workers were

not fully aware of the rigks involved in H202 and jts reaction with sulphuric acid and

TBA. Also, the workers, as stated above, had no formal education in the chemistry of
reactions and handling of hazardoys substances nor had qualifications and experience in

handling hazardous substances and were not competent o supervise such handling within

the factory,

On the day of incidence there was no facility for control addition of sulphuric acid

through an addition vessel ‘glass flask. sulphuric acid was directly charged into the

reactor from the sulphuric acid carboys through vacyum charging.

A safety relief valve was provided an the S8 reactor (3 KL), but the rupture disc was ot

provided, In the Case of GLR (3 KL), neither a safety relief valve nor a rupture disc was

provided on it
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m) On the reactor system, there was no provision for an alarm and interlock such as 4 Utility

p)

a

8)

failure alarm, agitator failure alarm, High-temperature alarm, or Alarm for a High rate of
addition of limiting reactant, which is added at a controlled rate. Also, there was no
control system installed in which the Raw material (limiting reactant) addition raie is
controlled by the flow control loop. The controlling parameter is reactor temperature.
Also, the flow control valve or on-off valve (interlocked with the reaction Mmass
lemperature and agitator tripping) was not installed on the reactor.

As per the manufacturing process and process flow submitted vide renewal application
torm no. 100030712015 did, LLAD2020 it was revealed that, the manufacturing process
flow is as follows:

Take sulphuric acid in the glass vessel cool it upto 6-10 " C, start addition of TBA over
stir for |5-20 deg. Celsius. Start addition of Hydrogen peroxide, and maintain temperature
15 to 30" C, Stir for 8 hrs. Stop stirring and separate out TRHP as per batch taken.

But on 23/05/2024, it was revealed that, the manufacturing process flow is as follows:
Take Hydrogen peroxide in the resctor cool it upto 17-18 " C, Start addition of sulphuric
acid, and maintain temperature 25 to 30 ° C, then add TBA into the reactor miintaining
the temperature below 25" C Stir for 8-12 hrs. Stop stirring and separate out TRHF as per
batch taken.

Hydrogen peroxide is a strong oxidant with explosive risk. An incresse in the
temperature promotes the decomposition as well as a higher pH Value, for optimum
stability, the pH range of hydrogen peroxide below 4.5, Above pH
5.0 decompaosition increases sharply, for the commercial solution generally pH adjusts
under 5.0.The Decomposition will produce a vast amount of gas which increase the
pressure of the system, release very high heat. The impurities trigger the decomposition
of hydrogen peroxide at low temperatires.

Hydrogen peroxide with sulfuric acid 1o produce peroxy mono sulfuric acid (Piranha
solution), Even small amounts of organics could make the piranha solution unstable

5, Ter- Butyl Hydro peroxide bearing CAS no75-91-2 is having Flash point 43 °C |
flammability limit 5%-100%, Auto Ignition 238°C, Boiling point 96" C. SADT > 60"
As per MSDS, Tert- Butyl Peroxybenzoate (TBPB) is a organic peroxide bearing CAS
no. 614-45-9 is having Flash point > 93 °C | SADT > 60° C. The TBPB batch was in 88
reactor (3 KL) adjacent to the GLR reactor.

As per MSDS, Solvent MEK is highly flammable liquid, having boiling point 78" C, flash
point is -7 °C,
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L} As per MSDS, Dimethyl phthalate (DMP) is combustible liquid, having boiling point
282" C, flash point is 146" C, auto ignition temperature is 470° C. It forms explosive
mixtures with air on intense heating. A range from approx. 15 Kelvin below flash point is
rated as critical,

u} As per MSDS, Tert- Butanol bearing CAS no. 75-65-0 s having fash point 11° C, auto
ignition temperature is 490° C, Boiling point is- 83° C. It is flammable, containers may
explode when heated, vapours may form explosive mixtures with air,

v} Une chilling plant and one cooling tower were installed in the factory. Temperature was

controlled via jacket coaling.

7} of BHF Manufacturi

a. TBHF reaction was carried out in GLR reactor 3 KL (Eq no. GLR-01 ID NO.
PVIIMOC-MS/GLR installed in 2023),

b, The brief of reactants added in GLR is Ha0: (1200 kg) + H2804 (300 kg) + THA (1260
kgl

¢. First, H202 is added in GLR and chilled up to 17 to 18" C. This addition was done on
previous night i.2. on 22/05/2024.

d. Omthe 23/05/2024, Mr. Ravi Rajbhar, Oiperator, Mr. Satyanarayan Rajbhar, Owperator,
Mr. Sirajuddin Ahmed, Helper, Mr. Bharat Jaiswar, Helper, Mr, Manoj Chavan, Helper,
Mr. Manish Kumar Das, Helper were present,

€. H:S04 is added GLR maintaining the temperature below 25 to 30° C. @@ % am on
23/05/2024, the addition of 180 Kg of H:S0u is completed. After 2 -2 * hours, another
addition of the remaining 210 Kg of H:S04 was made into the GLR {charging of | can
of 63 Kg takes around 8-10 mins, ) maintaining the temperature below 25 to 30° C. After
that TBA addition is started in the reactor maintaining the temperature below 25" ¢
(approximately 100 kg to 150 kg per addition)

i. After completion of the addition of TBA, the reactor is maintained in stirring condition
for 10 1o 12 hrs,

g. After that it is transferred 10 the mixing process in the blender and neutralise with
Magnesium Carbonate and adjust PH.

h. After Active Oxygen testing, add methanol as per requirement,

i. 1t is note that, at one batch around 1500 Kg of TBHP is obtained,
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liu‘

The manufacturing process flow chart of TBHP is shown in Figure below

|
H:Cx (1200 kg) is added —
T;E chiledupte 1710 |-step 1 | 1 Addition of THA (1260 kg
C [ and maintaing reactor
. == T —amp3 temperature below 25 te 30
| 2504 (390 129) Is added LINE ____ =
|imwn steps and reacior L_ N REACTOR -1 1
1"|'T'|ﬂ'l'&1|-|'l'ﬂ iw _H'tep' mpacrrf_ — —_—
maintalned below 25 in !
0 ¢ i KL tep 4 Jmnnlnrai Stiming condition
\ 2 —op for 10 -12 hrs |
|

__l[_,

| TBHP is obtained during
one batch around 1500

Kg J

Figure - Manufacty ring Process Flow Chart for TRHP

8)

il.

b.

d.

.,

fthe T nufacturi
TBPB rection was carried out in 55 reactor 3 KL (Eq no. SSR-02 ID NO. PVO2 MOC-
85, installed in 2023),
The brief of reactants added in SSR is TRHP . N (450 kg) + Caustic Soda Solution +
Benzoyl Chloride,
Caustic Soda Solution (approx. 200 Kg) as per testing of TBHP -N added in 89 reactor
and maintain temperature below 20" (.
Addition of Benzoyl Chloride, Stir, maintaining the temperature 20-25° €.
The reactor is maintained in stirring condition for 9-12 hours, After completion of the
reaction separate water from the product by layer separation.
Material is transferred in the blender and then add magnesium sulphate for removing
water content, After removing the water collect the filtrate via filer in 30 Kg Nutch filter

‘urrence of ex ion and in the I :

On 23/05/2024, The synthesis of Tertiary Butyl hydro peroxide (TBHP) was carried out

in GLR (3 KL), and in the S5 reactor (3 KL), the settling of TBPB was carried out.
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I On 22/05/2024. at night in GLR (3KL). Hz02(1200 kg) is charged and the temperature of
the reactor was brought to around 17° C. Also, in the S5 reacton(3 KL) there was making
of TBPB, and at night, there was the activity of the stirring of TRPB in 58 reactor (3 KL),

i, On 23/05/2024 @ 09 am Mr. Ravi Rajbhar, operator, had cooled the reactor arpund 17 ¢
and charging of H2504 of around 180 KG was charged from the H2804 can with help of
vacuum pump. The charging of 1 can (63 Kg) of HiSOy takes around 15 minutes. Total

180 KG was charged from the 3 H:504, Cans taking around 40 to 45 minutes. Then, when
the vacuum was released, there was an increase in temperature, and the temperature was
maintained below 25 "C, and the stirring was carried out for around 2 o 2 1/2 hours,

ii. Thus, the charging of the remaining 210 KG H2504 from the H2504 cans (3& ' cans)
was carried out at 11:15 am, and the charging was finished e 12:30 pm.

V. At 12:30 PM there was a lunch break till 1:00 PM. A fter lunch break TBA of around 1()-
150 Kg was charged into the resctor, soon after the charging was over by releasing
vacuum, the temperature was increased rapidly leading to exothermic resction (@ &0 to 70
"C and to control runaway reaction cooling arrangement was insufficient.  As the
lemperature increased, also inside the reactor pressure increased beyond bursting pressure
of 95 Kg/em™ leading to the bursting of GLR (3KL),

v. Due to the explosion of the reactor and the shock waves and tremendous heat, the adjacent
S8 reactor (3IKL) contaming TBPB also exploded due to the decomposition reaction of
TBPB exceeding the SADT temperature of more than 60° C,

vi. Also, the MS tank containing DMP also exploded, leading to the rupture of the tank due
to forming explosive mixtures with air on intense heating and the MEK tank was thrown
away at a distance of 7 meters from the origmal position.

vii, Due to the presence of combustible liquid, and flammable liquids at the premises, the fire
started in the factory and spread rapidly to the adjacent factories, After the explosion
followed by fire the workers of the adjacent factory informed the Fire brigade about the
ingident. The Fire brigade from Dombivili MIDC @ 1:50 PM reached the spot and started
extinguishing the fire. Also, after some time other Fire brigade from Kalyan Dombivii
Municipal Corporation, Navi Mumbai Municipal Corporation, Ulhasnagar Municipal
Corporation, Ambernath Municipal Council and NDRF Battalion No. 5 and TDRF had
conducted rescue operations. On 25.05.2024 st 3.42 pm the said rescue operation was
stopped.

vili. The injured workers were immediately taken to AIMS Hospital, ICON Hospital, and
Shastrt Hospital KDMC and other hospitals in Dombivli east in after o rescue operation
was launched. Out of 68 workers. One worker Mr. Jay Sarkar of M/s, Cosmos Engincering
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succumbed to the burn injury on 299052024 while treatment at the National Bumn Centre,
Airali. A twotal of 13 workers died, and 67 persons were injured in this incident

10) Observation of samplings Raw materials, finished goods of TBA,Hydrogen peroxide
and hydrogen peroxide for simulation of accident scenario,

L. On 28/10/2022, I have collected samples from the thrown away reactor and the crater
formed ut the site. Also as per reactions carried out in GLR on the date of meidence,
reaction mass of containing same raw materials and finished product was sent 1o the
laboratory for examination to M/S GVS Cibatech, Bhandup for DSC unalysis on
03/06/24. the result of the same was received at my office on 15/06/2024 (Annexure -3).

2. As per thumb rule calculation and ASME » the brust pressure of the reactor is caleulated
as below:

Burst pressure =2 eSyD-0.8t
=2 x 0.85x 75000.x 0.75/70.86- 0.8x0. 75
=136l1Ps]
=05 Kg/cm?2
e=welding efficiency
5= Tensile Strength
t= thickness of vesse]
D= outside diameter of vessel
Even though we are getting, Burst pressure 95 Kg/em®, Considering vessel condition like
life, welding joints, nozzle joints, dish end etc the vessel will burst at pressure exceeding
70 Kg/ em2.,
Conclusions from the results of collected samples, chemical analysis :
From the result of DSC test report from M/S. GVS Sebatech, Bhandup it is concluded
that, there is violent / exothermic / runway reaction of the camried out GLR up to
temperature of 70 deg, cel. Thus, violen Vrunway/ exothermic reaction at this temperature
occurred, leading to an increase in pressure inside the reactor beyond 80 Kglom®. Heat
generation rate and cooling capacity in the reactor are needed to assess the possibility of
A runaway. Also, the additional cooling system was not in place to remove the heat
generated during the runaway reaction. There was no controlled addition of sulphuric
acid, and the sulphuric acid was charged into the reactor directly from the carboy through
vacuwm charging,
On the reactor system there was no alarm and mterlock such as Utility failure slarm,
agitator failure alarm, High temperature alarm, Alarm for High rate of addition of
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limiting reactant which is added at controlled rate, Raw material (limiting reactant)
addition rate should be controlled by flew control loop and FCV and/or On-0if valve
interlocked with the reaction mass temperature and agitator tripping system was not

available or installed on the reactar, Hence this accident has occurred

11) Contraventions:-
I} :
On 23/05/2024, The synthesis of Tertiary Butyl hydrogen peroxide (TBHP) was carried out
in GLR (3 KL), and in the S$ reactor (3 KL), the settling of TBPB was carried out. Oin
22/05/2024, at night in GLR (3KL), H:0: (1200 kg) is charged and the temperature of the
reactor was brought to around 17" C. Also, in the S reactor(3 KL) there was making of
TBFB, and at night, there was the activity of the stirring of TBPB in 88 reactor (3 KL), On
23/05/2024 @ 09 am Mr. Ravi Rajbhar, operator, had cooled the reactor around 17 € and
charging of H:S0s of around 180 KG was charged from the H:804 can with help of
vacuum pump. The charging of | can (63 Kg) of H2804 takes around 15 minutes. Total 180
KOG was charged from the 3 H:804 Cans taking around 40 to 45 minutes. Then, when the
vacuum was released, there was an increase in lemperature, and the temperature was

ol Fact Act 1948:-

maintained below 25 Y C, and the stirring was carried out for around 2 to 2 1/2 hours. Thus,
the charging of the remaining 210 KG H2SO4 from the H2804 cans (3& % cans) was
carried out at 11:15 am, and the charging was finished @ 12:30 pm. At 12:30 PM there wis
& lunch break till 1:00 PM. After lunch break TBA of around 100-150 Kg was charged into
the reactor, soon after the charging was over by releasing vacuum, the lemperature was
increased rapidly leading to exothermic reaction @ 60 to 70 " C and to control runaway
reaction cooling arrangement was insufficient. As the temperature increased, also inside the
feactor pressure increased beyond 80 Kg/cm®, The inside pressure due to the reaction would
have increased beyond 80 Kg/iem® leading to the bursting of GLR (3KL),

On the 23/05/2024, safety relief valve was provided on the 88 reactor (3 KL), but the
rupture disc was not provided. In the Case of GLR {3 KL), neither a safety relief valve nor
o rupture disc was provided on it, Also, on the reactor system there was no provision of
alarm and interlock such as Utility failure alarm, agitator failure alarm, High tempersture
alarm, Alarm for High rate of addition of limiting reactant which is added at controlled rate,
Raw material (limiting reactant) addition rate should be controlled by flow control loop. The
controlling parameter is reactor temperature, And FCV andfor On-Off valve should be
interlocked with the reaction mass temperature and agitator tripping.
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The aforementioned causes contributed 1o this incident, so it was essential 1o make the

following work system to ensure worker safety and the absence of any health risks,

However, in this instance, the occupier failed o ensure safety of the workers and there was

risk to their health while they were at work:

d. There was no facility for control addition of sulphuric acid through an addition vessel

‘glass flask. sulphuric acid was directly charged into the reactor from the sulphuric acid

carboys through vacuum charging.

b. By providing alarm and interlock such as Utility failure alarm, agitator failure alarm,

High temperature alarm, Alarm for High rate of addition of limiting reactant which is added

at controlled rate, Raw material (limiting reactant) addition rate should be controlled by

flow control loop.

c. The controlling parameter being the reactor temperature. And FCV and/or On-Off valve

should be interlocked with the reaction mass temperature and agitator tripping.

Thus, the eccupier had failed to maintain the in safe working order as well as the
system without risking the workers' health.
ence u i the fa hav ne ; vis of ipn T A- (2
he Factories 948 day of incid :

IT) The contraventions of Provisions of Section 7 (1) (b} of the Factories Act, 1948 It is
reported that Mr Malay Pradeep Melta and Mrs Sneha Malay Mehta are the Directars of
the M/s. Amudan Chemicals Pyt Ltd... As per Section 7 (1) of the Factories Act, 1948,
Whenever Oceupier begins to occupy any prermises as factory, he shall send a written
notice in form no. 1 as stated in Rule 14 of the Maharashtra Factories Rules 1963 at least
15 days before begins to occupy any premises as factory, The Occupier has not sent a
written notice in form no. | containing the name and address of the Occupier; hence, the
provision of Section 7 (1) (b) of the Factories Act, 1948 is contravened,

I} The ave 5 of Provisio secti =B {4) of the Factori 1948

The factory is engaged in manufacturing activity in relation 10 Chemical Industries -
Electrochemicals ( Peroxides) industries listed under Sr. 17 of the First Schedule of the
Factories Act, 1948 Hence the factory is carrying out Hazardous process as defined under
section 2{ch) of the Factories Act, 1948,

It is revealed from the office records that the occupier had not drawn an on-site emergency
plan and detailed disaster control measures for his factory. Thus, the occupier had not drawn
an on-site emergency plan and detailed disaster control measures for the factory. Hence the
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ier had contr rovisions of Section 41-B of the Facto [

1948,

IV)The contraventions of Provisions of Section 41-C (b) of the Factorics Act. 1948

The factory is engaged in manufacturing activity in relation to Chemical Industries -
Electrochemicals ( Peroxides) industries listed under Sr. 17 of the First Schedule of the
Faclories Act, 1948 Hence the factory is carrying out Hazardous process as defined under
section 2{cb) of the Factories Act, 1948

It was revealed that workers were not fully aware of the risks involved in H202 and its
reaction with sulphuric acid and TBA. Also, the workers, as stated above, had no formal
education in the chemistry of reactions and handling of hazardous substances nor had
qualifications and experience in handling hazardous substances and were not competent fo
supervise such handling within the factory. Thus, the occupier of a factory involving
Hazardous process as stated above, had not appointed persons who possess qualification &
experience in handling hazardous substances and are competent for such handling. Hence

th Cil d co emed 1t Fov % of on 41 b) o Faciories Ac
1948,
VY The ventions of Provisio ule of | acto Rules

Al the time of my visit it is found that, the plans of the were revised vide letter no.
DISH/PLN/DBD/147/2009/137 did. 22/05/2007. The approved plan shows that mixing
vessels, reactor vessel, nutch filter, recerver, condenscr, flask, baby boiler, oil expansion
tank, vacuum pump etc. were installed in the premises.,, The present factory machinery
layout are not in conformity with the approved plans, it is scen that, On the ground floor,
85 reactor of 3 KL (Eq no. $5R-02 ID NO. PVO2 MOC-SS, installed in 2023), GLR
reactor no. 3 KL (Eq no. GLR-01 [D NO. PV03MOC-MS/GLR installed in 2023) and
S5 tank of 20 KL capacity used for the storage of Methyl Ethyl Ketone (MEK), 55 tank
of 20 KL capacity used for the storage of Di Methyl Phalate (DMP) was installed in
factory. Thus machinery layout are not in conformity with the earlier approved plans,

Therefore the Occupier has contravened the Provisions  of Rule 4(2) of

M rashira Factories Rul 63,

1963 As per the manufacturing process and process flow submitted vide renewal
application form no. 100030712015 dtd. 11/09/2020 it was revealed that, the

manulacturing process flow is as follows:
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Take sulphuric acid in the glass vessel cool it upto 6-10 0 C, start addition of TBA over stir
for 15-20 deg. Celsius. Start addition of Hydrogen peroxide, and maintain temperature 15 1o
30 C, Stir for 8 hrs. Stop stirring and separate out TRHP as per batch taken. But on
23/05/2024, it was revealed that, the manufacturing process flow is as follows:

Take Hydrogen peroxide in the reactor cool it upto 17-18 0 C, Start addition of sulphuric
acid, and maintain temperature 25 to 30 0 C, then add TBA into the reactor maintaining the
temperature below 230 C Stir for 8-12 hrs. Stop sturing and separate out TBHP as per batch
taken.

Thus, there is change in manufacturing process of TBHP, But the occupier was using the
premises as factory without getting plan approval from Jt. Director DISH, Kalyan regarding

changes total or partial in manufacturing process. Therefore, the Occupier has

0 ened i v of R 1 Maharashira rics 1963

Factori

The factory is engaged in manufacturing activity in refation lo Chemical Industries —
Electrochemicals ( Peroxides) industries listed under Sr. 17 of the First Schedule of the
Factories Act, 1948 Hence the factory is carrying out Hazardous process as defined under
section 2(ch) of the Factories Act, 1948,

As per rule T3-N(1) of Maharashtra Factories Rules 1963 , The occupier of a factory
carrying on a 'Hazardous process' ought to be compiled and made known to workers
individually through supply of booklets or leaflets the following information in relation to
handlings of hazardous materials like methanol,IPA ete. Or any hazardous substances in the
manufacture, transportation, storage and other processes of making TRHP, TBBP, MEKP:

a)  Information of Hazardous processes carried on in the factory.

b) Location and availability of all materials Safety Data Sheets as per Rule 73-M.

c) Material safety data sheets of raw materials and finished products and intermediates
handled in manufacturing process at plant.

d) Physical and health hazards arising out of the exposure lo or handling of substance,

€)  Measures to be taken by the workers to ensure safe handling, storage and
transportation of hazardous substance.

[} Personnel protective equipments required to be used by workers employed in hazardous

process Or dangerous operation.
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£} Sign and symptoms likely to be manifested on ex posure to hazardous substances and to
whom to report.
h) Measures to be taken by the workers in case of any spillage or leakage of hazardoys
substance.

But during enquiry it is found that the workers working on manufacturing process
of synthesis of TBHP, TBRP, MEKP were not provided with information in refation 10
handling of hazardous materials like Hydrogen peroxide TBA, Sulphuric Acid, thus
occupier of has contravened the provisions of the Rule 73-N{1) of Maharashtra Factories
Rules, 1963,
VIII) he _contraventions of Provisions Rule 3 of Maha traFactories

fet dit les. 20014

The factory is engaged in manufacturing activity in relation to Chemical Industries -
Electrochemicals ( Peroxides) industries listed under Sr. 17 of the First Schedule of the
Factories Act, 1948 Hence the factory is carrying out Hazardous process as defined under
section 2{ch) of the Factories Act, | 948,

A safety Audit was carried out in Dec 2020 by Safety Auditor Mr Dhananjay Jadhav, In Dec
2022 Safety Audit was not carried out by the occupier of the factory, As per Rule 3 (b) of
MaharashtraFactories (Safety Audit) Rules, 2014, The occupier of the factory shall arrange
lo carry out the safety audit externally, once in two years by the Safety Auditor as s measure
for securing the safety of persons employed . But the Occupier had not arranged to carry oul

a Safety Audit externally once in two years by safety auditor Thereforg, the Occupicr has

he Provisions of le 3 {1 rashtraFa [ dit 4
IX)The co ventions of Provisi wle 115 (2 Maharashtra Factories B
1963

There was an explosion and fire on 23/05/2024 at 1:30 pm in the factory leading to the
accident of 10 workers, I came to know about accident through telephonic message from
the MARG member from Dombivali, @ 2:00 PM The notice of an accident should have
been confirmed by the manager by sending a written report in form No, 24 within 12
hours of taking place of this accident as per provision of Rule 115 (2) of Maharashtra
Factories Rules 1963, However, the written report in form No. 24 has not been submitted
tll date,

Thus the Manager had not submitted writien report in form No. 24 within the
prescribed time limit 12 hours, the provisions of Rule 115 (2) of Maharashira
Factories Rules, 1963 have been contravened by the Manager of the factory,
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I,

fii.

v,

Y.

13) Pay

14) Shaw Cause Notice :

mwwmmmmmmwm
{&{%hdn}

void the reoccurrence of such incidence in future following remedial nmusurj are

facility for control addition of sulphuric acid through an addition vessel /glass ﬂil.-:k.
hall b¢ made
n the reactor system provision of alarm and interlock such as Ukility fuilure alﬁnn,
itator failure alarm, High lemperature alarm, Alarm for High rate of addition of
miting reactant which is added at controlled rate shall be provided,
low Control Valve and/or On-OfF valve for raw material shall be installed such that raw
terial (limiting reactant) addition rate should be controllad by flow control loop, The
ontrolling parameter is reactor lemperature. And FCV andfor On-Off valve should be
terlocked with the reaction mass temperature and agitator tripping.
HAZOP study for the entire process shall be carried out by specialized expert jand
ommendations thereof shall be complied with,
orkers and the operator shall be trained well-designed Training Program for
working staff regarding handling of hazardous chemicals & hazards associated with it,
the same shall be periodically refreshed with the latest information unﬂahic‘::t'hin
scope.
ent o i Ex i
The occupier is directed 10 -
"ay legal due compensation to heirs of diseased under intimation to this office,
ay substantial sum of rupees a8 ex-gratia payment to heirs of diseased under intimation
this office, i
uate Medical treatment shall be extended 10 the injured. Health progress of i
1hwmmmm.rﬁmﬂmmxhpﬂdmﬁ:
ing medical leave.

mmwm&ﬁwmfmﬁﬁn?mmmm%

Deputy Director,
Industrial Safety and Heal
Kalyan
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Aromexure -T¥

DETAILS OF DECEASED PERSONS PERMANENT STAFF AND WORKERS OF
AMUDAN CHEMICALS PVT LTD

[Sr NAME AGE | SALARY/MONTH [ ESIC COVERED

No INS NO

1 SATYANARAY AN 48 14820 3517457791

RAJBHAR
2| RAVI RAJBHAR 45 14820 3517457747
3 | DHAVAL WAGHANI 38 55000 NOT
REGISTERED

4 |RIDDHI A KHANVILKAR | 38 16000 3417421616

5 | ROHINI C KADAM 26 18000 3417421857

DETAILS OF DECEASED PERSONS ON CONTRACT BASIS THROUGH
CONTRACTOR OF AMUDAN CHEMICALS PVT LTD

'Sr | NAME AGE CONTRACTOR ESIC COVERED
No - NAME INS NO.
1 | MANOJ JONDHALE 54 DISHA 3417344667
ENTERPRISES

2 | SIRAJUDDIN 24 SAHARA MULTI 3416976471

AHMED SERVICES

3 | BHARAT JAISWAR 43 SAHARA MULT) 3416081051

SERVICES

4 MANCJ CHAVAN 35 FPOOMAM 3415848558
ENTERPRISES

5 | MANISH KUMAR 22 POONAM 3416802910
DAS ENTERPRISES

S AT
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Sr. | Patient Name | Age | Gender | Hospital | No. of | Ward Company |
No. MName Patien | Name Name
ts |
l. | Ankush Kumbhar | 52 Male AIMS pa3 Omega |
HOSPIT Al
H:". Jonki Mair 47 Female AlMT a3 Shrinivas |
HOSPITAI Chemical _
3. | Ravindra Kumar | 32 Male AIMS P53 Cosmos
Ram HOSPITAI Company I
4. | Akhilesh Mehta 36 Male AIMS P93 Cosmos |
i HOSPITAL Company
5. | Somu Kumar 21 Male AIMS P93 Cosmos |
HOSPITAI | Company |
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6 | Shirish Talele 62 Male AIMS 3l Po3 Cosmos
HOSPITAI Company
7. | Shiveam Thavale | 43 Male AIMS P93 Diexan
HOSFITAI Company
8. Shivam Tiwari 20 Male AIMS Po3 .
HOSPITAI
9, Mangj Kumar Male AIMS ICuU 1
HOSPITAI
10. | IndrepalBhardvaj | 34 Male AIMS ICU | 5
HOSPITAI
11. | Reena Kanojin 27 | Female AIMS TR : ]
HOSPITAL
12. Rahul Pote 33 Male AIMS Icu 2 -
HOSPITAI
13. | Sudarshan Mechta 35 Male ATMS ICu 2
HOSFITA
14, Mznisha 46 Female AIMS ICU 2
Pokharkar HOSPITAI
15, | Prine Gugts 27 Male AIMS Ward 1
HOSPITA]
16, | Sanjay Kumar 24 Male AIMS Ward Peeinco
- Mahto HOSPITAI Company
17. | Sagar Dokale 28 Male AIMS Ward | Choware |
HOSPITAI Industry
18. | Kishor Sawant 51 Male AIMS [ Ward Mahal |
HOSPITAI Printing
| Press
19. | Ravi Kumer 21 Male AIMS Ward Shakti
HOSPITA] Enterprises
20. | Tejal Gavit ] Female AIMS Ward Model |
E—_ HOSPITAL Industry
21. | Vikas Mehia 35 Male AIMS | Ward Shakti
HOSPITAI Enterprises
I2. | Sujata Kanojia 14 Male AIMS Ward Deccan
HOSPITAI Color
21, Sagar Das 30 Male AIMS Ward Cosmos
i HOSPITAI Company
24. | Ram Chauhan 70 Male AlMS Ward Raj Sons
HOSPITAI Industry
25. | Vasudev Yaday 48 Male AIMS ICU 3 -
HOSPITA
26. | Kamlesh Mehta Male AIMS Casualty | Techo |
HOSPITAI Fiber




| 27. | Prachi Ghadi 44 Female AIMS Casualty
HOEPITAL
28. | Rajan Gothankar 56 Male AIMS
HOSPIT A
29, | Rajendra Mishra | 55 Male AIMS T e :
HOSPITAL
30. | Geema Bharti a2 Female AIMS
HOSPITAL
3. | Vasudev Yadav | 48 Male AIMS 5 s
HOSPITAI
32, Ravindra - Male Mamta - -
Chormare Haospital
33. | Prakash Kambli Male Mamta .
Hospital
34 Mans: patil Male Mamia -
Hospital
35 | Upwal Mankar Male Mamia - |
Hospital
36, Yellappa Male Mamta -
. Hospital
3% Anil Bind Male Marnta =
Hezpital
38 | Ramesh Kumar Male Mamta -
Hospital
39, | Pratik Waghmare Male Neptune Icu
Hospital
40. | Rajan Ghotankar 56 Male Neptune
Haospital
41. | Rudyansh Dalvi 5 Male Neptune -
; Hospital
42. | Pravin Chavan 4l Male Nepiune 3 :
Hospital
43 Madhura 37 Female Neptune
Kulkarni Hospital
44. | Hemangi Chouk 56 Female Neptune - s
Hospital
45. | Kishor Vichapure | 54 Male Neptune IcuU =
Hospital
46, Akshat Patil 24 Male Meptune
Hospatal
47. | Baban Devkar 45 Male Neptune
Hosgpital
48. | Rajendra Mishra | 57 Male Aurindam : 2




Hospital
49, Smita Dharve Female Aurindam -
Hospital
[ 50, | Prasad Dhawale Male Aurindam -
Hospital
51, Bhumi Yadav 25 Female Aurindam -
Haspital
52, Lalita Mehta 35 Female Aurindam .
Haospital
53, Reema Vijay I8 Female Gajanan -
Bharti Hospital
54 | Ashwini umesh 29 Female Gajanan 3 -
) Bhalerao Hospital
55, | Vinodkumar 63 Male Gajanan -
Ananrlal Das Hospital o
56. | Deepak Singh 22 | Male | Shastri Nagar :
37. | Rahul Gaikwad 36 Male Shastri Nagar -
38, Ehsan Khan 34 Male Shastri MNagar 3 £ |
59. | Pratik Waghmare | 35 Male | lcon Hospital 2 J
60, | Ramesh Shukla | 45 | Male | lcon Haspital .
61, | RamsuratPaswani 52 }H-Iaic lcon Hospital -
62. Dinesh 30 Male | lcon Hospital 4 4
Vishwakarma
63. | Suresh kothan 47 Male Shivam ICU
Hospital
64, Jay Sarkar 27 Male Shivam Icu
Hospital 5
63, | Shailesh Prajapati 34 Male Shivam OPD
Hospital
66. | Ranvijay Mishra 40 Male Shivam Ward
Hospital
67. Raghunath 7 Male Shivam OPD
Shigwan Hospital
68, | Uttarz Mikulse - Female Ashirwad 1 .
Huospital
Total 68
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Anmey uve S €1

MAHARASHTRA POLLUTION CONTROL BOARD

REGIONAL OFFICE-KALYAN
Tel. No. (0251) 2310167/2310212 P Siddhivinayak Sankul,

Fax No. (0251) 2310192 ey 3™ Floor, Near Oak Baug,

Visit us on: hitp://mpch.goy.in = Station Road,

E-mail: ro kalyan@mpch.gov.in Kalyan (West) - 421 301,
"Wour Service b anr Dogy™

No.: MPCB/RDK/ "7 S / 24 Date:- 23 / 05 /2024

To,

M/s. Amudaan Chemicals Pyt Ltd
Dombivali, Dist. Thane

Sub:- Closure Directions ws 334 of the Water (PACFP) Act, 1974 and u/s 31 A
of the Air (F&CP) Act, 1981,

Ref: - 1) Consent granted by MPC Board
2) Fire Incidence taken place in your unit on did 23.05 2024 /
3) Visit of Board Official on 23/05/2024 .
4) Legal action proposal received from SRO Kalyan-1.

WHEREAS, you are operating the industry in the poliution prevention area declared under
the Provisions of the Water (P&CP) Act, 1974 and the Air (P&CF) Act, 1881 and the Hazardous &
COther Wastes (Management & Transboundary Movement) Rules, 2016,

AND WHEREAS, it is obligatory on your part to obtain Conditional Combined Consent and
Authorization to operate your industrial plant to discharge sewage and trade effluent in water
pollution prevention area subject to cerain terms and conditions more precisely under the
provisions of 25/26 of the Water (P&CP) Act, 1974 and section 21 of the Air (PACP) Act, 1981 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2016. AND

AND WHEREAS, fire incidence taken place in your Plot No. W-229 at 1.30 pm on
did 23/05/2024 due to reactor explosion it has been has naoticed that near by area is affecied as
well as caused pollution and about B-7 fatalities reported.

AND WHEREAS, as per consent condifion no. 15 you have not reported to MPC Board
about this incidence.

AND WHEREAS, the burnt raw material and finished products, spilled contaminated soil,
sand, debris found lying in company premises and alse drums containing chemicals shall be
safely disposed off to CHWTSDF as per the provision of environmental enactment

veel-



b1

NOW THEREFORE. in axercise ol powers conferred upan me by the Board wa. 334 of the
Watar (P&CP) Act, 1874 and ws 314 of the Ajr (PECP) Act, 1881 1. The Regional Officer, Kalyan
hereby directed you to not to start your manufacturing activity till further order from MPC Board
and NOC from DISH Authority.

Copy submitted for information to:

1. Member Secretary, M.P.C. Board, Murnbai,
2 Joint Director (WPC), M.P.C. Board, Mumbai,
3. Law Officer M.P.C Board, Mumbai_

Sub-Regional Officer. M.P.C. Hoard, Kalyan-I- t is directed o serve the directions fo above
Industry and submit compliance time to time.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE-KALYAN

Tel. No. (0251) 2310167/2310212 s Siddhivinayak San kul,

Fax No. (0251) 2310192 e 3" Floor, Near Oak Baug,

Visit us on: http://mpcb gov.in Station Road,

E-maii: rokalyan@mpch gov.in % Kalyan (West) — 421 301,
"¥our Service v our D™

No.: MPCB/ROKI 7 CF / 2 f Date:- 23 /05 /2024

Tao,

M/s. Deccan Colour and Chemical Pvt. Litd.
Plot No. W- 232, MIDC Phase-lI,
Dombivall, Dist. Thane

Sub:- Closure Directions ws 334 of the Water (P&CP) Act, 1974 and u/e 31 A
of the Air (PA&CP) Act, 1981,

Ref: - 1) Consent granted by MPC Board
2) Fire Incidence cccurred in Mis Amudan Chemicals Pyt Lid on atd.23.5.2024
3) Visit of Board Official on 23/05/2024
4) Legal action proposal received from SRO Kalyan-1.

WHEREAS, you are operating the industry in the pollution prevention area declared under
the Provisions of the Water (P&CF) Act, 1974 and the Air (P&CP) Act, 1981 and the Hazardous &
Other Wastes {Managemeant & Transboundary Movement) Rules, 2016,

AND WHEREAS, it is cbligatary on your part to obtain Conditional Combined Consent and
Authorization to cperate your industrial plant to discharge sewage and trade effivent in water
polivtion prevention area subject to certain terms and conditions more precisely under the
provisions of 25/26 of the Water (P&CP) Act, 1974 and section 21 of the Air (P&CP) Act, 1981 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2015, AND

AND WHEREAS, fire incidence taken place in Mis Amudaan Chemicals Pvt Lid. Plot No, W-

220 at 1.30 pm on dtd.23/05/2024 the industry located near to your unit and due to which the
machineries and the building structure of your unit is found damaged,

AND WHEREAS, the burnt raw material and finished products, spilled contaminated soil
sand, debris noticad in your company premises and drums containing chemicals shall be safely
disposed off to CHWTSDF as per the provision of anvironmental enactment.

el



{Lr

NOW THEFIEFEH-IE, in exercise of powers conferred Upon me by the Board u/s A3A of the
Water {PECP) Act. 1074 and u's 314 of the Ajr (PECP) Agt 1981, | The Fegional Officer, Kalyan
hereby directed you to voluntary safely ciosad down your ma

measures and safety Purpose in order avoig further mishap,

AND WHEREAS you shall not start manufacturing activity till further order from MPC
Board and NOC from DISH Autharity.

nufacturing activity as precautionary

(R. A, Rajput)

Regional Officer, Kalyan
Copy submitted for information to:
1. Member Secretary, M.P.C. Board, Mumbai_

Eubﬂﬂg.iunal Officer, M.P.C. Board, Kalyan-i-
and submit campliance time to timea
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MAHARASHTRA POLLUTION CONTROL BOARD

REGIONAL OFFICE-KALYAN
Tel. No. (0251) 2310167/2310212 s Siddhivinayak Sankul,

Fax No. (0251) 2310142 L P 3" Floor, Near Oak Baug,

Visit us on: http://mpch gov.in Station Road,

E-mail: rokalyan@mpeb gov.in uﬁ Kalyan (West) — 421 301.
[ ¥ our Servier nosaur Dury ™

No.: MPCBIROKI 7 § L f 24 Date:- 23 /05 /2024

Ta,

Mis. MEHTA PAINTS INDUSTRIES
Plot No. W- 227, MIDC Phase-ll,
Dombivali, Dist. Thane

Sub:- Closure Directions u/s 33A of the Water (P&CP) Act, 1874 and u/s 31 A
of the Air (P&CP) Act, 1981

Ref: - 1) Consent granted by MPC Board
2} Fire Incidence occurred in Mis Amudan Chemicals Pvt Ltd on ditd 23 5 2024,
3) Visit of Board Official on 23/05/2024.
4) Legal action proposal received from SRO Kalyan-1.

WHEREAS, you are operating the Induslry in the poliution prevention area declered undar
the Provisions of the Water (P&CP) Act. 1874 and tha Air (P&CP) Act, 1981 and the Hazardous &
Other Wastes (Management & Transboundary Movemeant) Rules, 2016,

AND WHEREAS, it is abligatory on your part to obtain Conditional Combined Consent and
Authorization to operate your industrial plant to discharge sewage and trade efluent in water
pollution prevention area subject to certain terms and conditions more precisely under the
provisions of 25/26 of the Water (P&CP) Act, 1874 and section 21 of the Air (P&CP) Act, 1881 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2016. AND
WHEREAS, it was also obligatory on your part to provide adequate and efficient pollution control
devices and take adequate measures to contral air & water pollution from all sources so as to achieve the
standards prescribed in the Enviranment (Protection) Act, 1986,

AND WHEREAS, fire incidence taken place in M's Amudaan Chemicals Pvi Ltd. Plot No. W-
229 @t 1.30 pm on dtd 23/05/2024 the Industry located near to your unit and due to which the
machineries and the building structure of your unit is found damaged.

AND WHEREAS, the burnt raw material and finished products, spilled contaminated soil,
sand, debris noliced in your company premises and drums containing chemicals shall be safely
disposed off to CHWTSDF as per the provision of environmental enactment.

conidd=
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HﬂWTI-EHEFﬂHE. Inﬂmmmmmﬂﬂmmﬂnmwhﬂuﬂmm. 33A of
Water (PECP) Act, 1074 and w's 31A of the Air (P&CP) Act, 1881, | The Regionai Officar, Kal
herety You to voluntary safely closed down Your manufacturing aclivity as precaution
measures and safaty purpose in order avoid furthar mishap,

AND WHEREAS, you shall not start manufacturing activity till further order from M|
Board and NOC from DISH Autharity.

Copy submitted for information to:

1 Member Secretary, MP.C. Board, Mumbai.
2 JuimDi'uﬂturMFE:}, M.P.C. Board, Mumbai
3 Law Officer MP.C, Board, Mumbai,

Copy to:
Sub-Regional Officer, M.P.C. Board, Kalyan-I- It is directed to serve the directions to above indys
and submit compliance time to time.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE-KALYAN

Tel. No. {0251) 2310151’231{!212 — Hidl:lhi'u'irllylh Sankul,

Fax No. (0251) 2310182 Sistetsueing 3" Floor, Near Oak Baug,

Visit us on: hitp://mpch.gov in e Station Road,

E-mail: rekalyan@mpch.goy.in % Kalyan (West) - 421 301,
""r'm-ﬁ-n’virq‘ulurﬂm'

No.: MPCBIROKS T4 9 |2 ‘ Date:- 23 /05 /2024

To

Mis. OMEGA FINE CHEMICALS
Plot No, W-231/D,, MIDC Phase-ll,
Dombivali, Dist. Thane

Sub:- Closure Directions u/s 334 of the Water ( P&CP) Act. 16074 and ws 31 A
of the Air (P&CP) Act, 1881,

Ref: - 1) Consent granted by MPC Board
<) Fire Incidence occurrad in M/s Amudan Chemicais Pvi Ltd on ditd 23.5. 202
3) Visit of Board Official on 23/05/2024,
4) Legal action proposai received from SRO Kalyan-1,

WHEREAS, you are Operating the industry in tha poliution prevention area declared undar
the Provisions of the Water (PACP) Act 1974 and the Air (PECP) Act, 19881 ang the Hazardous &
Other Wastes {(Management & Trarrsbnunﬁarr Movement) Rules. 2018,

devices and take adequate measures to contral air & water pollution from all sources 50 38 loachigve the
standards preseribed in the Envirenment (Protection) Act. 1988,

AND WHEREAS, fire incidence taken place in M/s Amudaan Chemicals Pyt Lid. Plot No, W-

228 at 1.30 pm on did 23/05/2024 the industry located near ts your unit and due to which the
machineries and the building structure of your unit is found damaged.

AND WHEREAS, tha burnt raw material and finished products, spilled contaminated soil
gand, debris noticed 'rnmrmmy n‘uﬁmﬂﬂmmm shall be safely
disposed off to CHWTSDF as per the provision of environmental enactment.

veeid=
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NOwW THEREFORE, in Bxercise of powers tonferred upon me by the Board ws. 334 of th
Watar (P&CP) Act, 1974 and u's 31A of the Ajr (PECP) Act, 1881 | The Regional Officer, Kal
hereby directed you to voluntary safely closed down your manufaciuring activity as Precautionar,
Measures and safety PUrpase in order avoid further Mmishap.

AND WHEREAS, Your shall not stant manufacturing activity till further order from MPC
Board and NOC from DISH Autherity,

- Rajput)
Reglonal Officer, Kalyan
Copy submitted for information to-

1. Member Secretary, M P.C. Board Mumbai.

2. Joint Diractor (WPC), MP.C. Board, Mumbai,
3. Law Officer M.P.C. Board, Mumbai

Copy to:

Sub-Regional Officer, M.P.C. Board, Kalyan.I- 1t g directed to serve the directions to aboyve industny
and submjt compliance time to time
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE-KALYAN

Tel. No. (0251) 2310167/2310212 Siddhivinayak Sankul,

Fax No. (0251) 2310192 T 3" Floor, Near Qak Baug,

Visit us on: httpa//mpch gov.in % Station Road,

E-mail: rakal o =421 301.
-mail; rokalvan @mpch gov.in e AR Kalyan (West) - 4

No.: MPCBIROK! 7 1/ '( a4 Date:- 23 /05 /2024

Ta,

M/s. OMEGA FINE CHEMICALS
Plot No. W-130,, MiDC Phase-ll,
Dombivali, Dist. Thane

Sub:- Closure Directions ws 33A of the Water (P&CP) Act, 1974 and u's 31 A
of the Air (P&CP) Act, 1981,

Ref: - 1) Consent granted by MPC Board
2} Fire Incidence occurred in M/s Amudan Chemicals Pyt Ltd on did 23.5 2024
3} Visit of Board Official on 23/05/2024.
4) Legal action proposal received from SRO Kalyan-1

WHEREAS, you are Operating the industry in the pollution prevention area declared under
the Provisions of the Water (P&CP) Act, 1974 and the Air (F&CP) Act, 1981 and the Hazardous &
Other Wastes (Management & Transboundary Movement) Rules, 2018,

AND WHEREAS, it is obligatory on your part to obtain Conditional Combined Consent and
Authorization to operate your industrial plant to discharge sewage and trade effluent in water
pollution prevention area subject to certain terms and conditions more precisely under the
provisions of 25/26 of the Water (P&CP) Acl, 1974 and section 21 of the Air (P&CP} Act, 1881 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2016 AND
WHEREAS, it was also cbligatery on your part to provide adequate and efficient poliution control
dsvices and take adequate measures to control air & water pollution from all saurces so as o achisve the
standargs prescribad in the Envirenment {Protection) Act 19886

AND WHEREAS, fire incidence taken place - in Mis Amudaan Chemicals Pt Lid. Plot No. W-

229 at 1.30 pm on did. 23/05/2024 the industry located near 1o your unit and due to which the
machineries and the building structure of your unit is found damaged.

AND WHEREAS, the burnt raw material and finished products, spilled contaminated soll,
sand, debris noticed in your company premses and drums containing chemicals shall be safaly



NOW THEREFORE, in exercise of powers conferred upon me by the Board uis. 33A of the
Water (PACP) Act, 1974 and w's 31A of the Air (P&CP) Act, 1881. | The Regional Officer, Kalyan
hereby directed you to voluntary safely closed down your manufacluring activity as precautionary
measures and safety purpose in order avoid further mishap.

AND WHEREAS, you shall not start manufacturing activity till further order from MPC
Board and NOCT from DISH Authority.

This is igsued with the post faclo approval from compatent authority of the Board.

%

(R A. Rajput)

Regional Officer, Kalyan
Copy submitted for information to:

1 Member Secretary, M.P.C. Board, Mumbal.
2 Joirt Director (WPC), M.P.C. Board, Mumbai.
34 Law Officer M.P.C. Board, Mumbai.

Copy to:

Sub-Regional Officer, M.P.C. Board, Kalyan-l- It is directed to serve the directions to above industry
and submit compliance time to time
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE-KALYAN

Tel. No. (0251) 2310167/2310212 — Siddhivinayak Sankul.

Fax No. (0251) 2310182 Tt 3" Floor, Near Oak Baug,

Visit us on: hitp.//mpch gov.in Station Road,

E-mall: rokalyan@®mpchgov.in Kalyan (West) — 421 301,
“Wour Sorvic s ser Duty”

No.: MPCBIROK/ 7 € 3 ]af Date:- 23 /05 /2024

To,

M/s. Saptavarna Colourants Private Limited
Plot No. W-230 MIDC Phase-ll,
Doambivall, Dist. Thane

Sub:- Closure Directions ws 33A of the Water (P&CP) Act, 1974 and w's 31 A
of the Air (PACP) Act, 1981,

Ref: - 1) Consent granted by MPC Board
2 Fire Incidence occurred in Mis Amudan Chemicals Pyt Lid on dtd.23.5.2024
4} Visit of Board Official on 23/05/2024.
4) Legal action proposal received from SRO Kalyan-1.

WHEREAS, you are operating the industry in the poliution prevention area declared under
the Provisions of the Water (PECP) Act, 1974 and the Air (P&CP) Adt, 19861 and the Hazardous &
Other Wastes (Management & Transboundary Maovement) Rules, 2018.

AND WHEREAS, it is obligatory on your part to obtain Conditional Combined Consent and
Authorization to operate your industrial plant to discharge sewage and trade effluent in water
pollution prevention area subject to certain lerms and condilions more precisely under the
provigions of 25/26 of the Water (P&CF) Act, 1974 and section 21 of the Air (PRCP) Act, 1881 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2016 AND
WHEREAS. it was also obligatory on your part to provide adequate and efficient pollution control
devices and take adequale measures 10 control air & water poliution from all sources so as to achieve the
standards prescrived in the Environment (Protection) Act, 1986,

AND WHEREAS, fire |ncidence taken place in M/s Amudaan Chemicals Pvt Lid. Plot No. 'W-

228 at 1.30 pm on dtd 23/05/2024 the industry located near to your unit and due to which the
machineries and the building structure of your unit is found damaged.

AND WHEREAS, the burmnt raw material and finished products, spifled cortaminated soil,
sand, dabﬂsnuﬁnadhfuurwnpwwpmmddmmmnmmm chemicals shall be safely
disposed off to CHWTSDF as per the provision of environmental enactment.

aii=
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HﬂWTHEHEFﬂRE.ianfmmmI&nEdupnnmubyﬂmﬂmmm.33ﬁ.nfma
Water (P&CP) Act, 1974 and ufs 31A of the Alr (P&CP) Act. 1981, | The Regional Officer, Kalyan
haraby directed you to voluntary safely closed down your manufacturing activity as precautionary
measuras and safety purpose in order avoid further mishap.

AND WHEREAS, you shall not start manufacturing activity till further order fram MPC
Board and NOC from DISH Authority.

This Is issuad with the post facto approval from competent auth of the Board.
%
W

{R. A. Rajput)
Reglonal Officer, Kalyan
Copy submitted for information to:
1. Member Secretary, M.P.C. Board, Mumbai.
2 Joint Director (WPC), M.P.C. Board, Mumbai.
3 Law Officer M.P.C. Board, Mumbai.

Copy to:
Sub-Regional Officer, M.P.C. Board, Kalyan-- It is directed to serve the directions to above industry
and submit compliance time to time.



3%
MAHARASHTRA POLLUTION CONTROL BOARD

REGIONAL OFFICE-KALYAN
Tel. No. (0251) 2310167/2310212 —_ Siddhivinayak Sankul,
Fax Mo. (0251) 2310192 A 3" Floor, Near Oak Baug,
Visit us on: htte://mpch.gov.in % Station Road,
E-mail: rokalyan@mpch gov.in Kalyan (West) — 421 301.

*¥ our Service i sur Dty

No.: MPCBIROK/ 7 54| o4 Date:- 23 /05 /2024
To,

Mis. SEAGULL CHEMICALS PVT LTD
Plot No. W-127 MIDC Phase-l,
Dombivali, Dist. Thane

Sub:- Closure Directions ufs 33A of the Water (P&CF) Act, 1674 and u's 31 A
of the Air (P&CP) Act, 1881,

Ref: - 1) Consent granted by MPC Board
2) Fire Incidence occurred in Mis Amudan Chemicals Pvt Lid on did.23.5.2024
3) Visit of Board Official on 23/05/2024.
4) Legal action proposal received from SRO Kalyan-1.

WHEREAS, you are operating the industry in the pallution prevention area declared under
the Provisions of the Water (P&CP) Act. 1974 and the Air (P&LF) Act. 1981 and the Hazardous &
Cither Wastes (Management & Transboundary Movement) Rules, 2016

AND WHEREAS, it is obligatory on your part to obtain Conditional Combined Consent and
Authorization to operate your industrial plant o discharge sewage and trade effluent in water
pollution prevention area subject 1o certain terms and conditions more precisely under the
provisions of 25/26 of the Water (PACF) Act, 1974 and section 21 of the Air (P&CP) Act, 1981 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movemant) Rules, 2018, AND
WHEREAS, it was also obligatory on your part 10 provide adequate and efficient poliution control
devices and take adequate measures to control air & water pollution from all sources 30 88 to achieve the
standards prescribed inthe Enviranment (Protection) Act, 1986.

AND WHEREAS, fire incidence taken place in Mis Amudaan Chemicals Pvt Lid. Plot No. W-

229 at 1.30 pm on dtd 23/05/2024 the industry lotated near to your unit and due 10 which the
machineries and the bullding structure of your unit is found damaged.

AND WHEREAS, the burnt raw material and finished products, spilled cortaminated soll,
sand, debris noticed in your company premises and drums containing chemicals shall be safely
disposed off to CHWTSDF as per the provision of environmental enactment,

-



Hy

NOW THEREFORE, in exercise of powers conferred upon me by the Board ws, 334 of the
Walar (PE&CP) Act, 1974 and w's 31A of the Air {PECP) Act, 1681. | The Regional Officer, Kalyan
hereby directed you to voluntary safely closed down your manufacturing activity as precautionary
measures and safety purpose in order avoid further mishap.

AND WHEREAS, you shall not start manufacturing activity till further order from MPC
Baard and NOC from DISH Authority,

This is issued with the post facto approval from compatent aut the Board.

i

O [
uf ii ™
put)
Regional Officer, Kalyan
Copy submitted for information to:
1. Member Secretary, M.P.C. Board, Mumbal. .
2. Joint Director (WPC), M.P.C. Board, Mumbai.

3. Law Officer M.P.C. Board, Mumbai.

Copy to:

Sub-Regional Officer, M.P.C. Board, Kalyan-I- It is directed to serve the directions to above industry
and submit compliance time to time.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE-KALYAN

Tel. No. (0251) 231016772310212 — Siddhivinayak Sankul,

Fax Mo. (0251) 2310192 Tl 3™ Floor, Near Oak Baug,

Visit us on: http.//mpch.gov.in ﬁ Station Road,

E-mail: rokalvan@mpch.gov.in e Kalyan (West) — 429 301.
Y par Service i oar Doy ™

No.: MPCB/IROK! 775 2 I'lif’ Date:- 23 /05 /2024

To,

Mis. SOHAN DYECHEM PVT LTD
Plot Mo, W-124, W-131 , W-124 MIDC Phase-ll,
Dombivali, Dist. Thane

Sub:- Closure Directions uls 33A of the Water (PE&CP) Act, 1974 and ws 31 &
of the Air (PECP) Acl, 1981,

Ref: - 1) Consent granted by MPC Board
2) Fire Incidence occurred in Mfs Amudan Chamicals Pvt Ltd on did 23.5.2024
3) Visit of Board Official on 23/05/2024.
4) Legal action proposal received from SRO Kalyan-1.

WHEREAS, you are operating the industry in the pollution prevention area declared under
the Provisions of the Water (P&CP) Act, 1974 and the Air (P&CP) Act, 1881 and the Hazardous &
Other Wastes (Management & Transboundary Movement) Rules, 2016.

AND WHEREAS, it is obligatory on your part to obtain Conditional Combined Consent and
Authorization to operate your industrial plant to discharge sewage and trade effluent in water
pollution prevention area subject to cerain terms and conditions more precisely under the
provisions of 25/26 of the Water (PECP) Act, 1874 and section 21 of the Air (P&CP) Act, 1881 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2016. AND
WHEREAS, it was also obligatory on your parl to provide adequate and efficient poliution control
devices and iake adequate measures to control air & water pollution from all sources so a5 toachieve the
standards prescribed inthe Environment (Protection) Act, 1985.

AND WHEREAS, fire incidence taken place in Mis Amudaan Chemicals Pt Lid. Fiot No. W-

229 at 1.30 pm on did 23/05/2024 the induslry located near to your unil and due to which the
machineries and the building structure of your unit s found damaged.

AND WHEREAS, the burnt raw material and finished products, spilled contaminated soil,
sand, debris noticed in your company premises and drums containing chemicals shall be safely
disposed off to CHWTSDF as per the provision of envirenmental anactmant.

-



6

NOW THEREFORE, in exercise of powers conferred upon me by the Board uwis. 33A of the
Watar (FECP) Act, 1974 and w/s 31A of the Air (PECP) Act, 1981. | The Regional Officer, Kalyan
hereby directed you to voluntary safely closed down your manufacturing activity as precautionary
measures and safety purpose in order avoid further mishap.

AND WHEREAS, you shall not start manufacturing activity till further order from MPC
Soard and NOC from DISH Autharity.

This Is issued with the post facto approval from competant authority of the Board.

‘p}_ﬂ‘* »

(R. A-Rajput)
Regiconal Officer, Kalyan
Copy submitted for information to:
1 Member Secretary, M.P.C. Board, Mumba:.
2 Joint Director (WPC), M.P.C. Board, Mumbai
4 Law Officer M P.C. Board, Mumbai,

Copy to:
Sub-Regional Officar, M.P.C. Board, Kalyar-I- It is directed to serve the directions to above industry
and submit compliance time lo time.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE-KALYAN

Tel. No. (0251) 2310167/2310212 M Eiddhivinﬂ'ah Sankul,

Fax No. {0251) 2310192 T YT 3™ Floor, Near Oak Baug,

Visit us on: hitp://fmpeh.gov.in ey Station Road,

E-mail: rokalyan@mpch gov in 7 Kalyan (West) - 421 301.
"YWour Seryior s onr Duey™

No.: MPCBIROK/ ~7 rsT a7 Date:- 23 /05 (2024

To,

Mis. Supra Chemicals.
Piot No. W-128, MIDC Phase-ll,
Dombivall, Dist. Thane

Sub:- Closure Directions u/s 33A of the Water (PECP) Act, 1974 and w/s 31 A
of the Air (P&CP) Act, 1981,

Ref: - 1) Consent granied by MPC Board
2) Fire Incidence occurred in Mis Amudan Chemicals Pvt Lid on did 23.5 2024
3) Visit of Board Official on 23/05/2024.

4) Legal action proposal received from SRO Kalyan-1.

WHEREAS, you are operating the indusiry in the pollution prevention area deciared under
the Provisions of the Waler (P&CP) Act, 1974 and the Air (PACP) Act, 1881 and the Hazardous &
Other Wastes (Management & Transboundary Mavement) Rules, 2016,

AND WHEREAS, it is obligatory on your part to obtain Conditional Combined Consent and
Authorization to operate your industrial plant to discharge sewage and trade effluent in water
pollution prevention area subject o certain ferms and conditions more precisely under the
provisions of 25/28 of the Water (P&CP) Act, 1974 and section 21 of the Air (PACP) Act, 1981 and
the Ha Hazardous & Other Wastes (Management & Transboundary Movement) Fules, 2016, AND
WHEREAS, it was also obligatory on your part to provide adequate and efficient pollution contral
devices and take adequate measures to control air & water poliution from all sources 5o a5 to achieve the
standards prescribed inthe Emvironment (Protection) Act 1986.

AND WHEREAS, fire incidence taken place in M/s Amudaan Chemicals Pyt Ltd. Plot N, W-

229 at 1.30 pm on ditd 23/05/2024 the industry located near to your unit and due to which the
machineries and the building structure of your unit iz found damaged.

AND WHEREAS, the burnt raw material and finished products, spilled contaminated soil,
sand, debris noticed in your company premises and drums containing chemicals shall be safely
disposed off to CHWTSDF as per the provision of environmental enactment.

anil®
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NOW THEREFORE, In exercise of powers conferred upon me by the Board u/s. 33A of the
Water (PACP) Act, 1874 and ws 31A of the Air (PRCP) Act, 1981, | The Ragional Officer, Kalyan
hereby directed you to voluntary safely closed down your manufacturing activity as precautionary
measures and safety purpose in order avoid further mishap.

AND WHEREAS, you shall not start manufacturing activity till further order from MPC
Soard and NOC from DISH Authority,

This is issued with the post facto approval from competent aut of the Board.

W~

(RA. Raput)
Regional Officer, Kalyan

Copy submitted for information to:

1 Member Secretary, M.P.C. Board, Mumbai.
< Joint Director (WPC), M.P.C. Board, Mumbai
3. Law Officer M.P.C. Board, Mumbal

Copy to:

Sub-Regional Officer, M.P.C. Board, Kalyan-I- It Is directed to serve the directions to above industry
and submit compliance time to time.
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Regional Office, Kalyan

5r. Ho,

Mame and Address of the industry

Clsoure Direction
Issued an

M's Amudan Chemicals Pyi. Lid,
Plot Mo, W-22%, MANPADA RD, PH - I, MIDC Dombival
Dist, Thane

2352024

Peraxy chem (INDIA)
PRERANA BUNGLOW, V P ROAD, Dombivli, Thane, Tal,
Halyvan, Dist. Thane

28.5.2024

Astec LileSciences Limited
F-39, MIDC, Phase-ll, Sonarpada, Dombhvi (East), Tal.
KALYAN, [Nsi. Thane

£28.5.2024

SURFCHEM ORAMICS PVYT LTD
W-148, MLD.C. Phase I, Dambivii (E.], Tal KALYAM Dist.
Thane

28.5.2024

Allra Pharma Chem poLid.
W-31, Sonarpada, MIDC, Phasze-ll, Dambivali

28.52024

Sunbeam Monochern Pyl Lid,
A-T2Z, MIDC, Phase- |, Dombivall, Kalyan, Disi- Thane,

28.5.2024

Pliogrip Resins and Chemicals Pat, Lid,
W-T8 MIDC Phase-li, Dombivali

29.5.2024

|

Hindustan Monomers (Linit No.il) Pvt. Lid.
Plot no. D-7/4, MIDC Phase-l, Dombivall

29.5.2024

Westam Chemical Indusines
B-31 , MIDC Phase-l, Domblvali

20 5 2024

10

Aarti Industres Limited
Plod Mo D-55, 56,57, 59 & 680, MIDC, Phase-1l Dombivali

2952024

1

MOORE DYE-CHEM PVT.LTD.,
W-165, , MLD.C., PH-I| DOMBIVLI - 421 204,

30.5.2024

12

AKSHAY CHEMICALS
D-33, MIDC, PHASE I, SAGADN. DOMBIVLI EAST-
421203, Tal. KALYAN, Dist. Thana

30.5.2024

13

CHEMORG,
W 122 , PHASE |l DOMBIVLI

30.5,2024

14

Meslarm Syurchem india
Pt Lid.

Piot No. A-43, MIDC Pharse-|, Dombivali

15

S0.5.2024

DREAMLAND DYES PVT LTD
Piot No. W-133, MIDG Phase-li, Dombivali (E)

30.5.2024

5.4, Praducts,
W-54, Phase Il, MIDC Area, Dombivii(E), Tal. Kalyan, Dist,
Thanes

c-0E-2024

17

Jaishil Sulphur and Chemical Indusirias,
Plot No B-11/2, M.1.D.C., Phase-l, Dombiv (East), Dist -
Thane

18

ZEN CHEMICALS BYT LTD

PLOT NO. D-5, M.1.D.C., PHASE - Il PP
PIMPALESHWAR MANDIR, DOMBIVLI (E), Tal, KALYAN,
Dist. Thana

03-06-2024

Furia Chamicals,
Ploit No. A/35, MIDC, Ph-l, Dombévali (E)

03-06-2024

Chemstas,
T5-5, Sagoan, MIDC | DombivE(E), Tal. KALYAM, Dist
Thans

03-06-2024

SAMUH CHEMICALS
W-101, PHASE-II, MIDC, DOMBIVALI

O3-06-2024

Mermad Chemicals
A-T3, PHASE |, MIDC, DOMBIVLI, 421203, Tal,

DiadiBIVLI, Dist. Thane

03-06-2024

M/s. Neoloba Specialty Py, Lid.
Picd No A-18,A-18{Part) & C-10/1. MIDC Phase-l. Dombivii
{East),Dist Thane

G3-06-2024




LTD
Plot No. : W-32, M.1L.D.C., Phase-ll, Sagaon, Dombivil (E),
Tal, KALYAN, Dist. Thane

44 VM Polyurethanes Pyt. Lid. 03-06-2024
W- 134 , MIDC, Phase - ll, Dombivali, Thane, Tal. Kalyan,
Dest. Thane .

25 MIS SUYTRIT CHEMICALS WORKS PVT LTD, 03052024
A-25, MIDC, Phase-1, Dombivi-E, Tad, Katvan, Dist. Thane

26 B R Song 03-05-2024
Sagaon, MIDC Phase |

2F  IMis. Ambrosia Chemicals {Formerly Known as Amber 04-065-2024
Chemicals)
W4, PHASE [I, MIDC, DOMBIVLE, 421203, Tal
DOMBIVLI, Dist. Thane

28 |Mr HR. Badodkar 04-06-2024
Pled Mo, - W-32, M. 1LD.C.. Phasa-l, Sagaon, Dombvii (E),
Tal. KALYAN, Disl, Thane

29 Durvesh Razayan Pyl Lid 04-D6-2024
W-E0, Phase Il, MIDC, Domblvill (E)

30  |Dhanwantary Laboratories Pyt Lid, 04-06-2024
Plot No. W-140, MIDC Dombivali, Tal. Kalyan, Dist, Kalyan,

31 [M/S. Indian Dyesiulf & Chemicals Mig.Co 04-06-2024
Piot Mo W-25, MIDC Phase |I, Dombivali, Tal: Hahan, Diaf ;
Thane
HYPOPHDSPHITES AND GO, 04-D6-2024
PLOT MO, A-TH, MIDC, PH - , DOMBIVALI WEST, Tal
KALYAM, Dist. Thanea

33 [AUCHTEL PRODUCTS LTD PLOT NO A/85-85 AND C-22 11-06-2024
MIDC PHASE | DOMBIVLI (E)} DIST THANE

34 |Alu Fin, 13-06-2024
W-153 , MIDC, Phase I|

35 CRYSTAL INDLA 13-06-2024
W-114, MIDC, PH&EEJ,_EH]MENU{E}

5] Crysial India 13-06-2024
W-111 & W-112 MIDC Phase Il Manpada Dombivali

&r. Mo. [Name and Address of the industry Voluntary Closure
Direction lssued an

3 M5, OMEGA FINE CHEMICALS, 23.5. 2024
Plot Mo, W-231/D, MIDC, Phase I, Sonarpada Village,
Dombivall {E}, Dist. Thane

34 Mis. SOHAN DYECHEM PVT LTD 23.5.2024
Plot Mo, W-124, W-131 , W-124, MIDC, Phase-ll Dombivali

34 Mis, OMEGA FINE CHEMICALS, 2352024
UNIT NO 2, PLOT NO W-130, PHASE I, DOMBIVALI {
EAST ), DIST: THAME

40 Mis. Deccan Colow and Chemscal Pet, Lid, 235 2024
Piol No. W-232, MIDC Phase |I, Dombival, Dist Thane

41 Mis. Saptavarna Colourants Private Limited 3.5 2024
Plol No, W-230, Phase-l, MIDC, Dombivall, Dist. Thane

42 M= MEHTA FAINTS INDUSTRIES, 2352024
Flot Ne. W-227, MIDC Phase-il, Dombvil Easl, Dist.-Thane

43 |Mis. SEAGULL CHEMICALS PVT LTD 2352024
Figt Mo, W-127, MIDC PHASE-I, DOMBIVLI, Dist Thane.

44 Mis. Supra Chamicals, 33.5.2024
Plot Mo, W-120, MIDC, PH-Il, Dambivall, Dist. Thane

45 Mis. UMILAB CHEMICALS & PHARMACEUTICALS PVT. 03-06-2024

Bo



MAHARASHTRA POLLUTION CONTROL BOARD

Fronenune NI

g

Phane - 02267195031
Email ; icclab@mpeb,gov.in
Website : http:mpch.gov.in

Ceniral Labaratory

Central Labormtory, Muharashtrn Posl i
Control Board, P-3, “Nirmal Bhavan”
MIDC Industrial Aren, Mahape, Navi

Pefumbni- 400 710

Repot Dutward Mo, MPCE/C Lab/ Ambient24-25 0634

Date: 25/06/2024 0601 PM

Analysis Report-Air { Ambicmi)

Client/Industry/Tocation Name & Adsdross

R15 Basic chemicals and electio

amudan chemicals pyt [1d
chemicals und its derivatives in;luding manufscturing of acid

Sample Detadls

Ficld Sample 1D ; BR-0077178

Labasratory Sample Code : MPCBACLab/ AMB/Z4-25, 142

Sample Details {W:lrrfﬁir_ﬁ-l_‘l-l-'] : Alr

Sample Volame Received :

[ Sample Collected By ; SRO-Kalyan I (Shei. Upendra Kulkarmi) (SRO-Ealyan 1)

Seal Mo, 12K

 Type of Industry / Location details ; Red

Sample Collected Op : May 23 2024 (4:-00:0-000PM

Sr.No |  Parameter Sturting Time Closing Time Result Unit 4 ol
| PM10 23-05-2024 16:00 24-05.2024 00:00 34 ugim?
2 PM I 24-05-2024 00:00 24-05-2024 08:00 237 pgor
3 PMI110 24-05-2024 0F:00 24-05-2024 1600 187 pg'm?
4 S02 230152024 16:00 23-04-2024 20:00 5 g/
5 S0z 23-05-2024 20:00 24-015-2024 00:00 5 pg!m’
& 502 24-05-20124 D000 24-05-2024 1400 4 wg'm

oy 502 24-05-2024 04:00 24-05-2024 08:00 5 e
& S0 24-05-2024 08:00 24-05-2024 12:00 & pg'ne
9 502 24-05-2024 12:00 24-05-2024 1 6:00 4 Hggr?
10 MO 23-05-2024 1 6:00 23-05-2024 20-00 15 pg'nt
1 Ny 23-005-2024 20:00 24-05-2024 (300 14 g
12 NOx 24-05-2024 (0:00 24-05-2024 04:00 13 g
13 N 24-035-2024 04:00 24-05-2024 (8:00 14 pghm
14 Wiix Z4015-2024 (800 24-05-2024 12:0) 13 e
15| N 24-05-2024 12:00 24-05-2024 16:00 14 pgim




Report Type: final

Report generated on: 25062024 (00 P
Complied by: Archana Lendait

Approved by: Dr P D Khadkikar
Reviewed on Date: 25062024 06:01 Phd
Reviewed by: Dr P D K hadkikar

Dr P D Khadkikar
Senior Seientific Cifficer,
e Central Labormzory,
MPCB, Muvi Mumbai,

* Electronic report does not require signatune

Mnie ;

I. The results refer 1o the samplea and parameters requested for analysis

2. Abbrevistions: - BDL=Felow Detectable lmmit, N [ =Npt Ditected, WA= Mot Analyzed

3. The Contents of this Report shall not be reprodusced in part or in full withouwt writien approval of bshoratory,

*** End of the Report ***

Copyright © 2020 LIMS, All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD
Tel: 0251-2310212 Fhm— Maharashtra Pollution
0251-2310167 _ Wewvy Control Board,
Fax: 0251-2310192 e — Sidhivinayak Sankul,3rd
Website: http://mpcb.gov.in iﬁﬁ and 4th Floor, Station
Email: rokalyan@mpeb.gov.in . | Road,Kalyan{West)
RED/5.5.1 () Date: 20/12/2023
No:- Formatl.0/RO/UAN
No.0000173336/CR/2312002013
To, It .
M/s. Amudan Chemicals Pvt. Ltd. “.’ I_II:E !}"El;
Plot No. W-229, MIDC PHASE -Il, Manpada Road, I i b =y
Dombivli (East), Dist -Thane Y
Yiwr Senwice B Our Dyty
Sub:  Consent to Operate
Ref:  Board has granted Consent ta Operate vide Consent No:
MPCB/19/464/1908001014 dtd. 31.08.2019.
four application No.MPCB-CONSENT-0000173336 Dated 10.06.2023
For: grant of Consent ta Operate under Section 26 of the Water {Prevention & Control of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1381 and Authorization under Rule & and Rule 18(7) of the Hazardous & Other Wastes
(Management & Transboundary Movement) Rules 2016 is considered and the consent Is
hereby granted subject to the following terms and conditions and as detailed in the
schedule |, I, Il & IV annexed to this order:
L. The consent to renewal is granted for a period up to 31/12/2028
2. The capital investment of the project is Rs.0,.3757 Crs. (As per C.A Certificate
submitted by industry )
3. Consent is valid for the manufacture of:
e Maximum
Product Quantity
Products
1 |Tertiary Buthy Pivolate 1 MTiM
2 |Cummene Hydro Peroxide 1 MTM
3 |Benzoyl Peroxide 1 MT/M
4 |Tertiary Butyl Octate 1 MTiM
3 |Aluminum Isopropoxide 1 Ton/M
6 |Di tertlary Butyl Peroxide 2 Ton/M
! |Tertiary Butyl Per Benzoate 2 Tan/M
& |Di Methyl phthalate 2 Ton/M
9 [Tertiary Butyl Hydro Peroxide 1 Ton/M
10 |Meathyl Ethyl Ketone Peroxide 20 Ton/M
Amudan Chemicals PvE. THLC & - T 73336 ndus-1d 65450 THCTI-1023 Poge 1o 10

D2:25:46 pm| /OM5.POE_FO200
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4. Conditions under Water (P&CP), 1974 Act for discharge of effluent:

Permitted {in
CMD)

« | Trade effluent 1.2 As per Schedule-1|CETP
2. |Domestic efflyent 0.4 As per Schedule-1|Soaked |n soak pit
5. Conditions under Air (P& CP) Act, 1981 for air @missions:

Sr Stack Description of stack / Number of Standards to be
No, No, source Stack achieved

S-1 Thermopack As per Schedule ||
Non-Hazardous Wastes:

3rNo  Description standards to Disposal Path

b,
Type of Waste Quantity UoM Treatment Disposal
7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for

Collection, Segregati on, Storage, Transportation, Treatment and Disposal of
hazardous waste:

Category No./ Type

35.3 Chemical sludge from waste
walter treatment

Quantity UoM Treatment Disposal

Kg/M| Landfill

8. The Board reserves the right to review. amend, suspend, revoke this consent and the
same shall be binding on the Industry.

9. This consent should not be construed as exemption from obtaining necessary NOC/
permission from any other Government autharities,

10. The industry shall not carry expansion / additional investment ! modernization /
upgradation / additional construction without prigr permission of the Boarg,

11. Industry shall obtain NECcessary permission from the Directorate of Industrial Safety &
Health {DISH) & Fire Department NOC time to time,

12. The Public Liability Insurance (PLI) Act 1391 referred to PLI Act 1981 provides a

mandatory Public Liability Insurance for an owner, industry or Installation handiing its
Hability arising out of accident involving Hazardous Chemicals,

13. Applicant shall abtain permission from Central Ground Water Authority (CGWA) for use
of bore-well water for industrial purpose,

14. Applicant shall not Carry any activities which require prior environmental clearance as
per EIA notification 2006 & as amended thereafter,

|1mTiE WMmmmﬂmmﬂ ey
02:25:46 pm) /OMS.PO6_Foz/00 .
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15. If CETP does not work for achievin
shall voluntarily stop the producti

2E83adk0s
cre2l Tie
DeR3ZcI> 0
Tl4eh71s

c7a Hg]ﬂ Sigacd by: R. A Rajpus
Imd7d50n| Feponal Oiiffcer

g standards and problem of pollution occurs,
on or total effluent shall be reysed,

$71a07Th| Forand on hhesdt of {

Transaction Type

industry

Amudan Chemicals PoE Tid T
B2:25:46 pm) 'QME5.PO6_FOZ/00

1. Sub-Regional Officer, MPCR, Kalyan |
= They are directed to ensure the coempliance of th
Z. Chief Accounts Officer, MPCB,Sion, Mumbai

7300.00 | TXN2309001982 12/09/2023| Online Payment

2 1500.00 |TXN2311003906 28/11/2023|Online Payment

3 10869.86 |TXN2311003907 28/11/2023 | Online Payment
Copy to:

€ consent conditions,

Page 3 of 10
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SCHEDULE-|
LAl As per your application, you have provided Effluent Treatment Plant (ETP) af
designed capacity of 1.50 CMD consisting of Primary (Collection tank,
Neutralization tank), Tertiary (Pressure sand filter)., Sludge treatment (Siudge
drying bed) for the treatment of 1.2 CMD of trade effluent.

Bl The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent so as to achieve the following standards prescribed by the Board or
under EP Act, 1986 and Rules made there under from time to time, whichever is
stringent;

Limlting concentration not to exceed in mgyi,

Sr.No Parameters except for pH

{1} |pH 6.0 -8.5

{2) |BOD (3 days 27°C) 30

(3) |CoD 250

(4) |T55 100

{3) [Oil & Grease 10

{6) [***Benzene 0.1

(7) |Sulphides as 5 2

{8) |Phenolic Compounds 1

(9) |Sulphate 1000
|_|:1EI} Chloride 600

Cl The Industry shall ensyre connectivity online monitoring system to the MPCR
server including separate energy meter for pollution contral system,

Dl The treated effluent chall be sent to CETP for further treatment, in no case,
effluent shall find its way for gardening / outsige factory premises,

2. Al Asper your application, you have provided Septic Tank followed by Soak pit for
the treatment of 0.4 CMD of sewage,

Bl The Applicant shali o perate the sewage treatment system to treat the SEWage so
a5 to achieve the following standards.

Parameters =ftandards {mg/l)
1 Suspended Salids Not to exceed 100
BOD 3 days 27°C Not to exceed 30
[ 3 Jcop Not to exceed 100 |
mm‘ﬁrmmmﬁﬂﬂm Nt ol 1

02:25:46 pm) QM5 Pe6_FOZ/DD



]
Cl The treated sewage shall be recycled for secondary purposes to the maximum
extent and remaining shall be discharged on land for gardening within premise
after confirming above standards, In no case, sewage shall find its way for
gardening / outside factory premises,

3. The Board reserves its nghts to review plans, specifications or other data relating to
plant setup for the treatment of waterwarks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prier consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto,

4. The industry shall ensure replacement of poliution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof,

3. The Applicant shall comply with the provisions of the Water {Prevention & Control of
Pollution) Act, 1974 and as amended. by installing water meters and other provisions
as contained in the said act:

Purpose for water consumed Water mnsi_.-n:lptrnn quantity
{CMD)
1 Industrial Cooling, spraying in mine pitg 0.00
© |or baoiler feed :
2. Domestic purpose 0.50
3 Processing whereby water gets polluted 1.70
" |& pollutants are easily biedegradable ]
Processing whereby water gets polluted
4,  |& pollutants are not easily 0.00
biodegradable and are toxic
5, |Gardening 0.3

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearance/ CREP guidelines.

T ] ; mumn:mmﬁimnmn =
02:25:46 pm) /OMS.POG FO2/00 Fope5 20
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SCHEDULE-N
Tﬂms.&snﬂﬂitlﬂnﬂpunmnﬂnusutamﬂﬂﬂuﬂm.cﬂntmh

L. As per your application, you have provided the Ajir pellution control (APC) gystem and erected
fellowing stack (s) to abserye the following fuel pattern:

Stack APC Systemn  Stack T¥pe  Sulphur
No Source provided/pro Heightfin of con tent{in Pollutant Standard
, posed mtr)  Fuel %)

LDOD
51 | Thermopack Stack 400 - 503 |
Kg/Da
10.00 oM v o
0o N 35
L, Reactor J Scrubber LtriM - Acid Mist Ma/Nm?

*Industry shall provide adequate capacity of air pollution control system to al| gasesfdust
pollutants generating sources to control Ehe emissions, *Industry shall ensure that thers <h all
not be any type of fugitive emission due to said activity,

2. The Applicant shall provide Specific Air Pollution control equipments as per the cenditions of Ep
Act, 1886 and rule made there under from time to time/ Environmental Clearance /| CREP
guidelines,

3. The applicant shall operate and maintain above mentioned air pollution contral system, so as to
achieve the level of pollutants to the following standards:

Parametors Standards (unit)

Total Particulate Matter Mot to exceed 20 ma/ Mm 3
Acid Mist Not to exceed 35 mg! Nm3
4.  The Applicant shall obtain necessary prior permission for providing additional contral equipment

with necessary specifications and operation thereof or alteration or replacement/alteration well
before its life come to an end or erectian of new pollution control equipmaent.

3. The Board reserves jts rights to vary all or any of the condition in the consent, If due to any
technological improvement or otherwise such varation lincluding the change of any contral
equipment, other in whale or in Part is necessary).

SCHEDULE-IN
Details of Bank Guarantees:

5 Consant

Hr.; (CZE/ Amtof BG Submission
C20 Imposed Period
/C2R]

Compliance Validity

Purpose of BG Period Date

towards O & M of
pollution controf
1| CtoR 25000 15 days system and 31.12.2028 31.03.2029
tompliance of
consent condition

The above Bénh Guarantee(s) shall be submitted by the applicant in favour of
Regional Officer at the respective Regional Office within 15 days from the date of
issue of Consent.

BG Forfeiture History

Amount of ; Amount of Reason of
- 5 5 Purpose 3
86 WOrmsEion Urposi BG BG

imposed Period of BG Forfeiture Forfeiture

Consent

Srno; (C2E/C20/C2R)

A
BG Return details
Srno. Cansent {C2E/C20/C2R) BG imposed Purposze of BG Amount of BG Returned

NA

mmﬁm:mnmﬂnﬂmﬂﬂmﬁmﬁmw Page &
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SCHEDULE-Iv
General Conditions:

The Energy source for lighting purpose shall preferably be LED based

Conditions for D.G. Sat

a} Noise from the D.G. Set should be controlled by providing an acoustic enclosure or by
treating the room acoustically,

b} Industry should provide acoustic enclosure for control of nolse. The acoustic enclosure/

or for meeting the ambient noise standards, whichever is gn higher side_ A suitable
exhaust muffler with insertion loss of 25 dB [A) shall also be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

cl Industry should make efforts to bring down noise level due to DG set, outside industrial
premises, within ambient noise requirements by proper sitting and control measyres.

d] Installation of DG Set must be strictly In compliance with recommendations of DG Set
manufacturer,

€] A proper routine and Preventive maintenance procedure for DG set should be set and
followed in consuttation with the DG manufacturer which would help to prevent noise
levels of DG set from deteriorating with use,

fl D.G. Set shall be operated only in case of power failure.

gt The appiicant should not cause any.nuisance in the surrounding area due to operation of
D.G. Set.

h} The applicant shall comply with the notification of MoEFCC, India on Environment
[Protection) second Amendment Rules vide GSR-3T1(E) dated 17.05.2002 and its
amendments regarding noise limit lor generator sets run with diesal.

The applicant shall maintain good housekeeping.

The non-hazardous solid waste arising in the factory premises, sweepings, etc. be disposed
of scientifically so as not tg Lause any nuisance / pollution. The applicant shall take
NEcessary permissions from clvic authorities for disposal of solid waste.

The applicant shall not change or alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carry out any activity, for which this consent has not besn granted/without prier consent
of the Board,

The Board reserves the right to review, amend, suspend, revoke this consent and the same
shall be binding upon you,

The industry shall submit quarterly statement in respect of industries obligation towards
censent and pollution control compliance's duly supported with decumentary evidences
{format can downloaded from MPCR official site),

The industry shall submit official e-mail address and any change will be duly informed to the
MPCE,

The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, Netification No. 8-29016/20/90/PCI-L dated. 18.11.2009 as amended.

This consent should not be construed as exemption from obtaining necessary NOC)
permission from any other Government authorities,

Y mMmmmmn Page 7 of 10
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12, The industry shall Ensure replacement of pollution control system or its parts after
Expiry of its expected |ife as defined by manufacturer 50 a5 to ensure the compliance

of standards and safety of the operatign thereof,

13. You shall Operate OCEMS installed for =0urce emission round '0' clock and transmit
data online to CPCB and MPCB server, You shall also moniter effluent quality, stack
emissions and ambient air quality manthly/quarterly. You shal| conduct Dioxin Furan
monitoring by third party NABL Accredited dGEeNcy once in year and submit report to

Sub Regional Officer,

14, You shall ensure collection, and segregation of BMW regularly to treat and dispose Off

within 48 hrs from generation,

15, Whenever due to any accident or other unforeseen act or even, such emissions occyr
or is apprehended to occur in excess of standards |3id down, such information shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of fallure of pallution control equipments, the production process connected to it shall

be stopped,

18. The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities Installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,

control production to abide by terms and conditions of this consent.

17. The industry shall recycle/reprocess/reuse/recaver Hazardous Waste as per the

provision contain in the Hazardous and Other Wastes (M & TM) Rules 2018,
be recycled /processed freused frecovered and only waste which has to be

which can
incinerated

shall go to incineration and waste which can be used for land filling and cannot be
recycledfreprocessed etc, shoyld go for that purpose, in order to reduce load on

incineration and landsil sitefenvironment,

18. An inspection book shall be opened and made available to the Board's officers during

their visit to the applicant.

19. You shall not Rent, Lend, Sell, Transfér or Cloze Down the facility or otherwise
transport the Bio Medical waste for any other purpose without obtaining prier written

permission of the MPC Board.

20, Separate drainage system shall he provided for collection of trade and sewage
effiuents, Terminal manhales shall be provided at the end of the collection system with
arrangement for measuring the flow. No efflluent shall be admitted in the pipes/sewers
downstream of the terminal manholes, No effluent shall find Its way other than in

designed and provided collection system.

21, Neither storm water nor discharge from other premises shall be allowed to mix with

the effluents from the factory,
22, The industry should not Cause any nuisance in surrounding area,

23. The industry shall take adequate measures for control of neise levels from its own

sources within the prem

IS€5 50 as to maintain ambient air quality stand

ard in respect

of noise to less than 75 dB (A) during day time and 70 dB (A) during night time. Day
time is reckoned in between & a.m. and 10 p.m. and night time is reckoned between

10 p.m, and 6 a.m.

24. You shall ensure that fugitive emissions from the activity are controlled so as to

maintain clean and safe environment in and around the facility premises,

Page 8 of 10
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23. The applicant shall provide ports in the chimney/{s) and facilities such as ladder,
platform etc. for manitoring the air emissions and the same shall be open for
Inspection tofand for use of the Board's Staff, The chimney(s) vents attached to varlous
sources of emission shall be designated by numbers such as S-1, 5-2, ete, and these
shall be painted/ displayed to facilitate identification.

26, The Board reserves jts rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effiuent or In connection with the grant of any
consent conditions, The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and dispesal system or an extension or
addition thereto

27. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained,

28. The applicant shall bring minimum 33% of the available open land under green
coverage/ plantation. The applicant shall submit 3 yearly statement by 30th
September every year on available open plot area, number of trees surviving as on
31st March of the year and number of tress planted by September end.

29. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade efflusnt or in connection with the grant of any
consent conditions,

30. The firm shall submit te this office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 19932,

31. You should monitor effluent quality, stack emissions and ambient air quality
manthly/quarterly. You shall conduet Bioxin Furan monitoring by third party NABL
Accredited agency once in every year and submit report to Sub Regional Officer.

32. The Board reserves its rights to vary all or any of the condition in the consent, if due to
any technolegical improvement or otherwise such variation (including the change of
any control equipment, other in whole or in part is necessary).

33. The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendered in this behalf.

34. You shall obtain necessary prior permission for providing additional control equipment
with necessary specifications and operafion thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation thereof.

35. You shall strictly comply with the Water (P&CP) Act, 1974, Air (P&CP) Act, 1981 and
Envirenmental Protection Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website [www.mpch.gov.in),

36. You shall create the Environmental Cell by appointing an Environmental Engineer and
Chemist for looking after day-to-day activities related to com pliance of CCA.

Imﬁiﬁrmmmmmmm
02:25:46 pm) [QMS.PO6 FOZ/00 rage Q.af 10
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37. You should comply with the Hazardous and Other W
Medical Waste Management Rules, 2016 and submi

This certificate is digitally & electronically signed.

o
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Name and address of industry Ervircnment Augit repart For FY- MPCE
M/s Amudan Chemicals Pyt 2023-24
Lid

Ta

Ihe Pollution Audit Report submission to MPCE

MEIthT Secretary

Maharashira

Pallstion Coniral Board,

Kalpataru Paint, Sion Circle,
Mumbai 400 072

{Period from 01-04-2023 To 31-03-2024)

iA)

GENERAL

Mame of the Industry: Amudan Chemicals Pvt. Ltd

LMAN No. of Consent to Operate issued by MPCB-
PCEB-COMNSENT-DO001T2336
alidity of Congant to Opsrate: 31-12-2028

3

ocation (Address) of the Industry:
Plot No. W-229, MIDC PHASE I, Manpada Road, Dombivii (East), Dist -Thane
Latitude and longitude of location
Latitude- 19,2059

ongitude- 73.1003

egistered Offica Address:
t No. W-229, MIDC PHASE I, Manpada Road, Dombivii (East), Dist ~Thane

Manth & Year of establishment: 01-04-1995

Details of consentsfauthorization and its valldity: 31-12-2028

Mo, of workers employed : 3

=lf | m) B

- Nav. of electrical connections with service numbsers:

- Total connected load: 98.98 hp

- Eleciric consumption per tones of product manufactured:
-Percentage enhancement in energy:

- Saving as compared to previous year

=

F.ImnharnfD.G. Set & their capacily | NA

Name/Residential address of all direclors/parners,
Mr. Malay Mehla
Ms. Sneha Mehta

10

elephone MNos: 9833525588
Residantial Elndustrial)Fax
oo

-mail of Industry . amudanchemicalsg@gmail.com
-mail of Partners/Directors: NA

Page 1 of &
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Name and address of industry Erviranment Audit report for FY- MPCH
M/s Amudan Chemicals Pyt 2023-24
Led

|-:I1 rl‘-ln. of shifls & timings: 1 shift of B hrs, a

12 Eam o & Address of the in charge of Enviranment/Safety Division/ CellUnil
r. Malay Mechta

13 |No. of days during which production activiies

were n operation during the Audit period
vered: 260 days

Page 2 of &



Mamae and address of induwstry
M/s Amudan Chemicals Pys

Ltd

Ervironment Audit report far FY-
d023-24

MPCH

14

|

ditation/Certification recognition? (If yes, please mantion the year of

‘!Has the indusiry obtained 150 S000MS0 14000/05HAS 18000/Any other EM |

rificationand validity)

(B) |PRODUCT DETAILS
1 Name of products(s) & installed capacity with Yieldipurity per day:
Products | Maximum | Uom
Quantity

Terliary Buthy Pivolate 1 MTIM
| Cummene Hydro Peroxide 1 MTiM |
Benzoyl Peroxide 1 MTB |

i Tertiary Butyl Octate 1 MTIM

- Alumninum Isopropoxide 1 Ton/M

B Di tertiary Butyl Peroxide 2 ToniM
Terliary ButW Per Benzoate 2 TonM
___ i Methyl phthalate 2 ToniM

Tentiary Butyl Hydro Peroxide 1 Tamie

Methyl Ethyl Kelone Peroxide 20 ToniM

Name of all by products and its quantity per day: NA

consented quaniity: 01-04-1995

Date ufmnﬂm&mntﬂmmnmfmnmdm Whether production is as per

Give details of last three years of actual production quantity (It should be min and max
Per day or min and max per month, whichever mentianed in the consent) along with total
Quantity produced during the vears,
NA

5 Al raw materials required per kg of the product(s) (it should be relatad with the by-
cfs and hazardous waste alsa):
Raw Materials Quantity vom |
Aluminum 2500 Kgiv
Isopropy Alcohal 13350 Kgim i
Dimethyl Pthalate 15500 Kg/M
Sulphuric Acid B30 KaM ||
M.E. K 14800 KoM |
Hydrogen Peroxide 21600 _KgM
sulphuric acid 200 KoM ]
Caustic soda 920 KgiM
Diethylen Glycol 11000 Kaiv ||
T. Butyl Alcohal 1980 KgiM
sulphuric acid 300 Kg/M
T. Butyl Alcohal 1300 Kgima
Hydrogen Peroxide 1280 _kKom ||

Page 3 of 6
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Name and address of industry Emvironment Audit report far Fy- MPCE
M/s Amudan Chemicals Pyt 202324

Lid

=

6 Whather the manufacturing process is continuous or batch wise: Batch wise
indicate the batch capacity: 21 KL/M
If the process is in batch operation, no. of batches/manth along with the duration of the
completion of sach batch: 7 batches per month
| ration of completion of each batch —ddays i
7 led manufacturing process with schematic flow diagram:-
P‘Jst of unit operation & processes & with all chemical reactions &long with the time
required (in hrs) for completion of sack unit operation/process and the fotal time: for
ompletion of the entire batch: 3 days
Mass balance in respect of the quantity of water, input of raw materials and Wasie waler
efation. (Attach separate sheet)

d

iC) WATER

1 The quantity of water consumed per day as well as per lones of product manufaclured:;
-{Altach waler balance diagram)* over the last three years (Source with gty and
ermission for water supphyiusage):

Purpose for water consumed | Water consumption quantity (CMD
0.50

Domestic purpose i |
Frocessing whereby water gets palluted 1.70

& pollutants are sasily biodegradable |
Gardening 0.3

2 [The guantity of waste water (rade effluent) generated per tones of each product per
ay. as well as perbatch* over the lasi three Years:

Trade Effluent [ 1.2cmp
3 FThe particulars of effiusnt treatment plant (Attach separate shaets)- NA
me and 5(ze of each unit; =
Treatmant unit Size {mxm) Retention time (hr) |
| CoRlection Tank 5 48
| Neulralization Tank 1 2
Chemical Dozing Tanks 0.2 2 =
Seliling Tank 2 4
| Shudge Drying Bed 0.5 1

-Capacity of ETP: 1.5 m3/day

-Flow diagram & Hydraulic diagram, of ETP to be submitted: NA

- Whether lighting arrangement around ETP iz provided: NA

- Whether separate energy meter is instalied for effluent treatment plant, If yes, readings
of the meter forconsumption every month: NA

- Whether flow meters are previded al the inlet and outlet of the ETP, Please indicale ihe
type of the flow metar: NA

L |-Whaether OCEMS is mandated? |f y8s, details of parameters along with conneclivity |

- Comments about adequacy of ETP, considering infet effluent quality and guantity: NA

Page 4 of &
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Name and address af industry Environment Audit report for FY- MPCE
M/s Amudan Chemicals Pyt 2023-24

Ltd

status to MPCE and CPCB server
FZLO (Zero hiquid discharge mandated? If yos, then if camera is installed?
- f the industry is discharging to CETP? If ves, give following details -
- 1. Positive discharge,
- 2. Separation of high COD and low COD stream
- 3. Provision of auto sampler
- 4. Provision of non-retum valve {NRV] with a two-way SCADA attached to CETP

The method of disposal of final treated effluent and the point of disposal (Please attach
[sketeh): NA

The quality of trade effluent at the inlet and outlet of ETP and at various stages of treatment
(Attach separate sheets): NA

The quantity and quality of sewage and its method of reatment and disposal (Attach

prafﬂashnt-s]:
&) As per nommis : NA
b Todal poliution load®: NA

The cpen area available for disposal of the reatedaffusnt: NA

“Whether the quality of treated effluent meets the specified norms: NA
-I no, the extent of deviation and reasons ihereof: NA

Give comments on adequacy of STP: NA

10

-improvement in effluent quality and quantity since previous environmental audit based
N performance evaluation of effluent management systems: NA
-If yes, provide details (Attach saparate sheets): NA

11

-Ratrofitting undertaken bo improve pedormance of ETE: NA
-if yes, provide details: NA

i2

jor problems encountered during operation of effiuent treatment facilities, if any |
d reasons thereof NA

13

E:E details about the operator/chamist respansible for operation & maintenance of
luent treatment plant: NA

- Mameal the operators/employees: NA

- Qualification & Experience of each Operator/employee whether trained in such operalion
ar ol NA

-Total cost incurred for treatment of efffuent for last three years (Average cost per day):
WA

14

Quantity of electricity and chemical cansurmnplion: NA

15

Whather envircnment rmanitoring cell exist? If yes, provide details- mManpower,
educational background etc,: NA

Lua Ill CETP has dane the industry’s monltoring? - If yes, provide details: NA

Page Sof &
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Narme and address of industry
Mi's Amudan Chemicals Pyt

Enviranment Audit report far Fy-
2023-24

hPCE

Ltd
(D) f“ﬂ
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Name and address of industry Emvironment Audit report far Fy- MPCE
M/s Amudan Chemicals Pyt 20Z3-74

Ltd

1 m ofthe flue gas stacks, their height {from ground level] nature & consumption of fuel- |
2 ]Suun:a of emission, fuel consumption, expected pollutants, control systems provided, |
stack haight? B
Source of emission Boiler (Not in Use)
Fuel consumption Diesel — 2.0 Lir'hr |
Expected pollutant TPM
Control system provided Chimney of 10.0 mtrs height has been
provided
Stack Height | 10 M (above ground level)
| 3 [Thedetails pertaining to the stack monitoring facilities: NA
4 Eiumb-ernl'prmeﬂ stacks, their height (from ground level) source, expecied pollutants
emission) & the details pertaining to the provisions of stack monitoring facilites, contral
measures provided? 3
r%w-n- of emission Boiler (Not in Use)
Fuel consumption Diesel — 2.0 Ltrihr
Expected poliutant TPM
Control system provided Chimney of 10.0 mtrs height has bean
provided
Stack Height 10 M (above ground level)
3 [The guality/ concentration of emission from each flee gas slack & the process stack & the |
tent of deviation from them: NMA
FOCEMS installed as per CPCB guidelings or not (17 categories)?
& | CAAQMS are provided In neighboring area? (wherever applicable): NA
T [The ambiant air quality within the factory premises, along with the number of ambient
iﬂirquaiity monitorng stations outside the industry: NA
8 (Il buffer zone is provided? yes, give details. If green zone is provided? If yes,
ivedatailz: MA
i
9 [Fugitive/ secondary emissions (VOC} Souree and control measures adopiled?
Lggestt any mprovement needed: NA
10 [The details of air poliution contral measures forall process & flue gas stacks, along with |
dequacy report; NA

Page 7 of &



Name and adedr

255 of industry Environment Audit repart for FY-

MPCE
M/s Amudan Chemicals Pyt 2023-2a
Led

11

“mprovemeant in emission g uality since previous environmental audit based on
arformance evaluation of air pollution management system: NA

If yes, pravide detzils. (Attach separate sheats)
Fﬂvemga of last three years emissians quality: NA&A

12
13

Retrofitting undertaken to Improve emission quality. if ves, provide cetails: NA
ajor problems encounierad during operation of controd device, if any and reasons thereof

along

NOTE : Total polivtion kbad each for air, water and hazardous wasle should have mentionoed

measures taken for reduction of podiution koad.
\[E} anmnnus_ [sm_.m_j WASTE:

with the quality of effluent, emission ar solid wasie as the case may ba. Whether

1

The quanlity, sources & characlaristics of hazardous waste/solid waste from each

rocess/source over the last three years. (Total sludge generation per ton of product):
LT
Whether it is as per the consented quantity; NA
marks about the quantity of hazardous waste generation: NA (It should be compared

ihgeneration of the category as well as quantity of the similar nature of indusiry)

Paga 8 of 6
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Mame and address of industry Enviranment Audit repart far FY- MPCE
M/s Amudan Chemicals Pyt 2023-24

Ltd

2 |a) The method of storage, reatmen! & disposal of hazardous/solid wasle:

- The details should include area of storage and disposal and whethar storage and

disposal system is covared and made impervious {pucca) ;

-Disposal to CHWTSDF

- The quantity of Hazardous waste sent to TSDF/ (authorized) recyclers : 0.80 Kg/M

-Please alsa indicate how the quantity of hazardous /solid shall be reduced in next three
manths: NA

¢} The datalinformation about leachats generation, quantity & characteristics and
treatment facility: NA

d) Preferred treatment mechanism depanding upon characteristics of Hazardous wasie
[randﬂﬂahlaﬂnﬁnaralinr#pmnmlngfmwdlnm and actual freatment quantity by moda
af treatment
(1998 HW Rules have it}

3 [The status of authorization under the Hazardaus and Other Waste (Management and
Trans boundary Movement) Rules 2016, for hazardous and other waste:
35.3 Chemical sludge from waste 50 Kg/M

water treatment

Statutory submissions/ records maintenancs al plant site- such as Records of form |l
annual retums in form 1V

4 lPIarL ifany to reduce hazardous waste generation or its recycling: NA

—

(F) Non-Hazardous Waste: —— =

uantity of nnn-lﬂﬁtar&nus waste generation in last three years; NA
isposal of the non-hazardous waste and mode of disposal: NA

{G) ACCIDENTS

fasures taken fo avold such type of accidents in future

| Lok
1 & details of accidents {including fire) in the factory if any, root cause analysis & remedial
m
— Incidents of spillages, leakages eic. and remedial measures thereol: NA

IH} SAFETY MEASURES
1 |General Environment of the factory, Please tick | } the appropriate cofumn
| 5. House Keegping Gaod Fair Poor =
b, Dustiness High Medium ILow
. Lighting Good Fair Poor
4, Ventilation Good Fair v |Poor |
2 [Whether the following protective appkarces are provided to all the parsong
Goggles YesiNo (Utiization level) 10 &
Gloves YesMNo (Utilization level) 10 =
Gumboot Yes/No (Utilization level) 10
Hedmet Yes/No (Uiilization level) 10
Skin Cream Yes/MNa (Utilization level) 10

Page 0 al &
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Mame and address of industry

Environment Audit report for Fy- MPCE
M/s Amudan Chemicals Pt 4023-24
Led
Soap YesNo (Litlization level) 19
Ear Plug ¥esNa {Utlkzation leval) 1]

Page 10 aof
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Mame and address of industry Envircnment Audit repart for Fy- MPCE
M5 Amudan Chemicals Byt 2023-24
Ltd

Face Masks Yes/No (Utilization level) 10

Clothing Yes/No (Litilization leval) 1

The details of facilities for disaster managementigas leakage: NA

4 [Wheather on site/off site emergency plans are prepared (if applicable) and are being
implemented/upgraded regularly; please give catalls

If safety plan s prepared? Name of respansible officer, Whether safety mock drills

nducted?
NA
5 Eﬂhallmrramrds-nﬂ'mmpalmrﬂl hazards are malntained?
A

& Preventive measures adopted lo minimize occupational hazard: NA

{l) REMEDIAL MEASURES
1 |The details of sources; monitoring & measures taken for conlrol of nolse pollution in &
around the industrial premises: NA
2 [The measures taken for prevention treatment & conirol of odor nuisance in &
around the industrial premises: NA
3 [The details in respect of legal actians initiated in last thrae years, under the Water Act-
18974, the Air Act-1981 & the EPA-1586: MA
a} Details of compliances of directions (SCN/PDND) Issued by the SPCE: NA
b) Whether closure directions issued in last threa yaars? If yes, compliance status
of conditions menticned in restart directions: NA
4 |[The compliance repart with respect o all the conditions of NOC/Consent{Under all the
V Bank Guaraniee: NA
§ [-Whether insurance policy obtained under PL| Act {if appiicable): YesMo
HIf ves, provide details: NA

{J) The name and address of the Mmilﬂldﬁ! the Companyilndustry, if any:
Itis hereby daclared that all the Information submitted in and with respectta this format

is cormect and we will be responsible for any lapse regarding incorrect or _
information. - itk

A (B)
Mame & Signature of responsible persons of Mame & Signature of all the
industryforganization/institute/CETP/TSDF with stamp, members of Adit Team ,
Sr. No Name Sign, SrMo | Name Sign.

Page 11 of
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HAZOP STUDY REPORT

For

M/s. AMUDAN CHEMICALS PVT LTD.

Flot No. 229, MIDC, Phase II, Manpada, Dombivli (E),
DHst: Thane-421 204,

DEC -2020

Prepared by
Mr. Dhananjay Jadhav
(DME/B. Tech (Mech|/ADIS)
DISH Certified Safety Auditor Register No.MS/DISH/SA/J-006/2019
Mys. DTECH ENGINEERING

diepuntimgmail.com, dtepanveliggmail.com Contact: 9011151300 / 9029101382
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M/s. Amudan Chemicals Pvt. Ltd.

HAZOP STUDY REPORT

Introduction on HAZOP Study

A hazard and eperability study (HAZOP) is a structured and systematic
examination of a complex planned or existing process or operation in order to
identify and evaluate problems that may represent risks to personnel or
equipment.

HAZOP addresses single failures, or multiple failures with a common
cause leading to a deviation, but does not consider multiple, independent,
coincident failures. These lower frequency events are outside the direct experience
of most people and are better addressed by a risk analysis study, if warranted by
the extent of the potential consequences.

1. What is ‘HAZOP'?

"HAZOP" (hazard and operability) study of an operation is defined as follows

The application of the formal, systematic critical examination to the process
of engineering intentions of a facility to aces the hazard potential of mal-operation
or malfunctioning of individual items of equipment and the consequential effects
on the facility as a whole.” Incidentally, a “HAZOP” is defined as a physical
situation with a potential for-
1. Human injury
2. Property damage
3. Damage to Environment
4. Lessening the ability to perform a prescribed function.

2. THE METHODOLOGY

HAZOP study iz a procedure used to review the design and operations of a
hazardous process facility. It is used to identify all possible causes of deviation
from normal safe operation that could lead to any hazard/ environmental
risk /operability problems etc. some of the causes may be unrealistic and so the
desired consequences will be some deviations with both, causes that are
conceivable and consequences that are potentially hazardous. These potential
hazards are then noted for recommendations,/ actions.

Having examined a part of the design, materials of construction, safety
arrangements and recorded potential hazards associated with it, the attempts to
find out the suitable modifications, improvements, measures, etc. which may be
adopted to prevent deviations from the processes and engineering intentions and

e e e e e e e ——— e —— e —1
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M/s. Amudan Chemicals Pvt. Ltd.

HAZOP STUDY REPORT

consequent hazard and operability problems, After finalizing the recommendations,
the study progresses to focus on the next part of the design.
The examination is repeated until the whole plant has been studied.

HAZOP is a gystematic and highly structured study with a critical approach
to examine the process and engineering intentions of the process design. The most
important of these terms are:

TERM MEANING

Intention The intention defines how the selected section [/ unit is
Expected To Operate.

Deviation These are ﬂtﬁﬁ;’t_ﬁrca from the intention which are discovered
by systematically applying the guide w_u_rds. ;

Causes These are the reasons why deviations might oceur.

Once a deviation has been shown to have a conceivable or
realistic cause, it can be treated as meaningful.
consequences | They are the results of deviations, should they occur.
Hazards 1 Tﬁélcunﬁequ:nc:a.-{v‘hich can cause damage, injury or loss.
Guide words These are simple words, which are used to quality the
intentions in order to guide and stimulate the thinking
process and to discover deviations. A list of guide words along
with the likely causes is given in the table, on the preceding
Pages.

3. THE AIMS

The primary aims of HAZOP are:

. To identify the cause of all deviations of changes from the design intent.

2. To determine all major hazard and operability problems associated with these
deviations.

3. To decide whether action is required to control the hazard or operability
problem.

4. To ensure that the actions decided upon are implemented and documented.

DEC -2020 Page 3
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HAZOP STUDY REPORT

e ————————————————— e

4. THE PROCEDURE ADOPTED

The complete process studied is divided into discrete nodes. For each node, every
parameter or guideword deviation is considered; for each cause, conseguence,
recommendations for actions are made, if the remaining level of risk is considered
unacceptable.

5. THE STEPS USED

DEC -2020

* The sequence of steps used to conduct the HAZOP is as follows:
1. Select and confirm the scope of node.
2. Explain the general design intentions and operating conditions of the
node.
3. Specify the node’s process parameters.
4. Select a process parameter (flow, Pressure etc.) and specify the design
intention relating to this parameter.
2. Apply a deviation {more, less etc.) to the parameter and develop
meaningful causes, hazards of the deviations from the intension.
6. Identify all scenarios, causes [ hazards of the deviation from the
intention.
7. Identify all major consequences associated with each cause without
regard to safeguards.
8. Specify predominant safeguard against each consequence,
9. Make recommendations to mitigate the consequences if the severity is
unacceptable.
10. Reiterate the above steps for other guidewords.
11. Reiterate the above steps for all other nodes in review.
The team should document all recommendations submitted during the study.
When a study team decides that major redesign of a plant / Section is
necessary, it records the parameters for the redesigning and a HAZOP review is
required, when the redesign is complete.
When the information data base contains a questionable fact, it is best to
assume that it is correct and note that appropriate action with a rider to the
effect that the data should be verified first.
If the leader or any team member believes that a particular system of P & 1
diagram should not be studied by team either because it is identical to the
system already studied or because it involves no additional hazards, this must
be agreed upon by the team and the reasons recorded in the report.



M/s. Amudan Chemicals Pvt, Lid.

HAZOP STUDY REPORT

# Hazop guide words & parameters:

169

' Guide Word | Explanation ol
No or Not or More Negation of the design intent
More i:jfm ntitative increase o
Less Quantitative decrease
Ag well As Qualitative increase, extra activity ocours
Part of {jualitalive decrease
Reverse Opposite of the intention
Other than SubstituﬁPn __
Parameter Guide Words
FLOW More
Less [ Nane
Reverse o
Other than
Pressure [/ Vacuum High
| Low
Temperature High B
Lo
Level High
= .
Composition (Quality) | Part of (something Missing)
As well as [something Extra)
Other than (something Different) —
Others Maintenance 3=
Corrosion/ Erosion
Engineering issues / Drawing errors
Static electricity
| Startup
Shout down ol
Sampling
Fire Engulfment
Spillage
No agitation
Power failure
G _zm — e ———
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HAZOP STUDY REPORT

ACKNOWLEDGMENT

The facility of M/s. Amudan Chemicals Pvt, Ltd. situated at Plot No.W-
229, MIDC Phase-ll, Dombivali, Tal. Kalyan, Dist- Thane. M/s Amudan
Chemicals Pvt. Ltd, is a rising company and manufacturer of Organic
Peroxides.

The Management is committed to the safety and health of its
organization people and protection of environment and has taken adequate
measures to ensure the same. However, as part of continual improvement of
the prevailing EHS system the management felt the need to conduct Hazop -
Risk Assessment from an external independent source and accordingly the
audit was conducted by M/s Dtech Engineering.

M/s Dtech Engineering have conducted HAZOP Study on the
information provided by the management and collected during the site round
on 5th December, 2020,

We express our sincere thanks to Mr. Kirti Mehta (Occupier) Mr. Malay
Mehta (Factory Manager), and other concerned section in-charges associated
with the team for the help and co-operation extended during the Safety Audit,
all relevant documents, and records were made accessible for scrutiny during
HAZOP Study.

M/s Dtech Engineering wishes to thank the management of M/s.
Amudan Chemicals Pvt. Ltd. for giving them an opportunity to carry out the
HAZOP Study.

DEC -2020 Page &



M/s. Amudan Chemicals Put. Ltd i

HAZOP STUDY REPORT

» TEAM INVOLVED IN THE HAZOP STUDY

. M/s. Amudan Chemicals Pvt. Ltd.

[ Mr, Kirti Mehta Occupier |
Mr. Malay Mehta Factory Manager 1
Mr. Swapnil Shelavale Production

. M/s Dtech Engineering

Mr. Dhananjay K. Jadhav Safety Auditor [
. Mr. Avinash Suryavanshi Safety Professional

e e e e — e e e
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M/s. Amudan Chemicals Put. Ltd.

HAZOP STUDY REPORT

MANUFACTURING ACTIVITY DETAILS

The facility of M /s. Amudan Chemicals Pvt. Ltd situated at Plot No W-
229, MIDC Phase-Il, Dombivali, Tal. Kalyan, Dist- Thane Pin - 421204.

M/s. Amudan Chemicals Pvt. Ltd was established in 1995. They are
one of the India's leading manufacturer of Fiber Reinforced Polymer (FRF)
catalysts. They manufactures chemicals which are used by their customers
as key ingredients to make the products that they can use every day. Their
manufacturing facility provides an optimum quality goods. With their
advanced research and development facility, they provide unmatched guality
products to customers. M/s Amudan Chemicals Pvt Ltd make sure that only
optimum quality products are been delivered to their valued customers. This
approach has helped them to maintain and enhance reputation in FRP
industry,

In an endeavor to take this objective to next level M/s. Amudan
Chemicals Pvt. Ltd. has errected venture into the manufacturing of Orgpanic
Peroxides, which are used to initiate a process called polymerization, which
creates plastic polymers. Organic peroxides are essential in the manufacture
of plastics like polystyrene, polyvinyl chloride and composite products like
fiberglass.

Page &
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M/s. Amudan Chemicals Put. Ltd, N3

HAZOP STUDY REPORT

DEC -2020

PLANT CAPABILITIES
Salient features of manufacturing site

All the operations of M/s Amudan Chemicals Pvt. Ltd. are approved
and certified MPCB and structure has been approved and is in accordance
with MIDC.

M/s. Amudan Chemicals Pvl, Lid holds all necessary licenses
for handle, transport, store and treat hazardous materials.
Membership of CETP & Mumbai Waste Management

1.5 KL reactor.

1.0 KL reactor.

2 glass lined reactor of capacity 200 L & 2 Glass Lined Reactors
with 100 L Capacity

Water jet vacuum pump

lee chilled water tank having capacity of 1.0 KL for effective
cooling

Thermic fluid Thermeo pack boiler



M/s. Amudan Chemicals Pot. Ltd. 114

HAZOP STUDY REPORT

+ List of Raw Materials

—

Di Methyl Phthalate
Hydrogen Peroxide
Methyl Ethyl Ketone
Catalyst

Tertiary Butanol

oot b W B

Cyclo Hexanone

=]

Acetyl Acetone

8. Diacetone Alcohol

» List of Finished Products

. Methyl Ethyl Ketone Peroxide (MEKP)

2. Di Tertiary Butyl Peroxide (DTBP)

3. Tertiary Butyl Hydrogen Peroxide (TBHP)
4. Acetyl Acetone Peroxide

DEC -2020 Page 10
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Process Flow Chart:

1.Manufacturing of Methyl Ethyl Ketone Peroxide (MEKP)

DEC -2020

|Cataiyst |

mex |

k

i

bwe ] —

H,0,

Page 11



M/s. Amudan Chemicals Pvt. Lid.

HAZOP STUDY REPORT

Al

2. Manufacturing of Di Tertiary Butyl Peroxide (DTEP) / Tertiary Butyl Hydro Peroxide (TEHP)

[T. Butanal ] —>|

H,0,

DEC -2020

W
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4. Manufacturing of Cyclo Hexanone Peroxide

Catalyst

Cyclo
Hexanons

!

Maintain temgp 25°C

Adjust purity with DEG

DEC -2020

Page 13
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M/s. Amudan Chemicals Put. Ltd,

5.Manufacturing of Acetyl Acetone Peroxide

Catalyst

Acatyl
Acetong

|

L

[
Acefona
Alcohol

Hi0,

e rersr————————————
Page 14
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Annexure —XIT 21

ALS PRIVAT |
STATEMENT OF PROFIT AND LOSS FOR THE YEAR ENDED 315T MARCH 2022

Paricuisrs iﬁa March 31, 20232 March 31, 2021
- [ (Rs00T) (Fs."007) {Rs."00") [Rs. 00"
Ilﬂawfrm operations 22 31,851 1,07,B31
II-E:Hner incame 23 BE2 ik
1 Total incame [1+ 1) 32933 1,841,854
IV|Expensas;
Cost ol matesaly consumed 24 . 143096
Changas in the mventones 25 L2419 GEE
Emgloyee benefis axpansa 28 4270 B.678
Finance costy 27 15 ar
Deprecation and amortization egpanse 10 25458 2,508
Char expenses 24 10,648 16,588
Tola! sxpenses 26583 1,773,872
Profit balors exceplional and exiracrdinary kems
Viand tax iiv) e Hve
Wi Exceptional tams 5 *
VIi|Proft before extracrdinary iems and tax [V - V1) B.241 7,863
Wi Extraprdinary ems . o
1% Profit belore tax (VI YT 6 244 7882
X| Tax expanse:
(1) Curent tax 1,450 1,250
(2} Deferred fax (56) {332}
{3) Prior Period Tax {518) 877 - 518
Profit (Loss) for the periad from cantinuing
Xi " . VIV 5,364 7,065
Xli|Profit loss) from discontinuing operations -
%1l Tax expansa of disconbnuing operations - .
XY Profitfiioss) from Disgcontinuing operations (after . p
ke (X1-200)
5,364 7.065
357 B0 47087
357 .80 ATO.ET
SIGHIFICANT ACCOUNTING POLICIES FOR AND ON BEHALF OF THE BOARD OF
MOTES ON FINANCIAL STATEMENT "BNMUDAN CHEMICALS PRIVATE LIMITED
For and on bahatf of s

PARY & COMPANY —
CHARTERED ACCOUNT. i R
FRM NO DIYTZEEC r

[ 2

37
'L/

i R ¥ PRADIP MEHTA - Director | Oin No. 07025608 |
M. fdy R

o
Manish P. Pasad - PARTNER® w

MEMBERSHIP MO, 102006 EMEHA MALAY MEHTA - Dirgclor [ Din No. DB185193 |
Daie - 12082022 .
Placa '« Mumbal
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24 526 =
| - 241
Fy i} B 588 &4 T
v H14 18
10 2,112 2540
28 8 988 19618 ]
" [ 26,685
11834 £.241
11 624 6,241
11,524 £.241
2950 1,450
-1 {4
138 3 481 Eilll Bi7
8,043 5,364
. 8043 5,354
53847 swren|
536.17 35780 |

26 FOR AND ON BEHALF OF THE BOARD OF
AMUDAN CHEMICALS PRIVATE LINMITED

JJW

MALAY PRADIP MEHTA - Diractor | Din No. 07035609 )

phnatbe,

SNEHA MALAY MEHTA - Diractor { Din No. 0818103 )
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